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tbat tTBe bad mad3 a similar recommen· 
dation. but after examination in the Board 
ttlil wal dropped in view of practical diffi· 
culties Bncicipated in tbe implementation 
of such a recommendation. 

PROF. MADHU DANDAVATE: Why 
DOt refor it to the State Governments 1 

SHRI BANSI LAL : We will examine 
tbat as well. 

There have been repeated request from 
botb sides of the House for a reconsidera· 
tion oC the proposed increase in fares and 
freishts. Any reduction in the enhancement 
propos~d would affect adversely the resour· 
ces position of the Railways. Nevertheless, 
in deference to the numberous appeals 
made, I bave decided to reduce the proposed 
levy of surcharsc of 'twelve and half per 
cent on all classes of passenger tickets to 
ten per cent. I am sure the Hon. Members 
will appreciate the difficult position the 
Railways are in and woald not press for 
any further reliefs in the proposed increases. 
I am not for tbe prescnt reducing the 
budact figurea of earning and tbe figures 
of dividend payable etc. in the hope that 
the resultant effect on net revenue will be 
covered by increased earning and reduced 
workiDI expeo.es in the coming year. 

I once aaain thank the Hon. Members 
for tbe valuable suggestions they have made 
in the course of the general debate 'on the 
Railway Budget 1985·86. 

14.58 brs. 
RESOLUTION RE : RAILWAY 

CONVENTION COMMITTEE 
AND 

DEMANDS FOR GRANTS 
(RAILWAYS), 1985·86 

AND 

SUPPLBMENTARY DEMANDS FOR 
GRANTS (RAILWA YS)t 1984·85 

[E.",II.rh] 

MR. DEPUTY·SPEAKER : The House 
will not lake up the Resolutions regardiog 
constitution of the Railway Convention 
~"'"" ... :H .... 1Q!Z'; "'iQI'I'Q~inn Anti vntinlZ on 

Demands·for·Grants, Railways. for 1985·86 
and Supplementary Demands for GraDts, 
Railways for 1984.85, for whicb four hours 
have becD allotted. 

Hon. Members whose cut motioDs to 
the Demands for grants have been circulated 
may, if they desire to move tbeir cut 
mOlions, send slips to the Table within lS 
minutes indicating the serial numbers of the 
cut motions they would like to move. Tbose 
cut molions only will be treated as moved. 

A list showing the serial numbers of 
cut motions treated as moved will be put 
up on the Notice Board shortly. In case 
any Member finds any discrepancy in the 
Lisf t he may kindly bring it to the notice 
of the Officer at the Table without delay. 

THE MINISTER OF RAILWAYS 
(SHRJ BANSI LAL) : I beg to'move : 

(i) "That this House do resolve that a 
Parliamentary Committee consisting 
of 12 Members of this House, to be 
nominated by the Speaker, bc ap· 
pointed to review the rate of dividend 
which is at present payable by the 
Railway UndertakIng to General 
Revenues as well as other ancillary 
matters in connection with the 
Railway Finance vis·a·vis the 
General Finance and make recom-
mendations thereon." 

Oi) "That this House do recommend 
to Rajya Sabha to agree to associace 
6 members from Rajya Sabha with 
the Parliamentary Committee to 
review the rate of dividend which 
is at present payable by tbe Railway 
undertaking to General Revenues 
as well as other ancillary matters 
in connection with tbe Railway 
Finance ,Is·a·vis the General Finance 
make and recommendations thereon 
and communicate the names of the 
members so appointed to 'his 
House." 

MR. DEPUTY ·SPEAKER; MOlioDS 
moved: 

"That this House do resolve tbat a 
PJrliamentary Committee consistiol 
of 12 Members of this House, to be 
nominated. by the Speaker, be 
appointed to review tbe rate of • 
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dividend which is at present payable 
by the Railway Undertaking to 
General Revenues as well as other 
ancillary matters in connection with 
the Railway Finance vis-a-vb The 
General Finance and make reconi"-
menda tions thereon." 

"That this House do recommend to 
Rajya Sabha to agree to associate 
6 members from RajY8 Sabha with 
the Parlirnentary Committee to review 
the rate of dividpnd which is at 
present payable hy the Railway 
undertaking to General Revenues 
8S well 8S other ancillary matters in 
connection with Railway Finance 
vi.l-a-vis the General Finance and make 
recommenda tions thereon and com-
municate the names of the members 
so appointrd to this House." 

"That the respective sums not 
exceeding the amounts shown in the 

third colulDn of the Order Papet be 
granted t. the President of India, 
out of the Consolidated Fund of 
India, to defray tbe chartes that will 
come in the course of payment durina 
the year ending the 31st day 0' 
March, 1986, in respect of tbe beads 
of demands entered in tbe second 
coJumm thereof against Demand Nos. 
1 to J6." 
"That the respective supple-
mentary sums not exceeding the 
amounts shown in the third column 
of the Order Paper be granted ,to 
the President of India out of the 
Consolidated Fund of India to derray 
the charges that will come in course 
of payment during the year endinl 
the 31st day of March. 1985, in 
respec t of the heads of Demands 
entered in the secound column 
thereof-Demand Nos. 1,3,4 and 
7 to 13. II 

Dtmands/or Grants (Railways)/or 1985·86 submitted to the Vote 0/ Lok 5abll '. 

No. of 
Demand 

Name of Demand Amount of Demand for 
Grants submitted to the 

Vote of the House 
-------- "v_ ---~-___ ...._ ....... ___ ~ ,, ___ • ___ ~_'~'T __ "a,.~ _____ _ 

2 
---_._-- ----

1. Railway Board ... 

2. Miscellaneous Expenditure (General) ... 

3. General Supperintendence and Services on Railways .•• 

4. Repairs and Maintenance of Permanent Way and Works". 

5. Repairs and Maintenance of Motive Power ... 

6. Repairs and Maintenance of Carriaaes and Wagons, .. 

7. Repairs and Maintenance of Plant and Equipment. .. 

8. Operating Expenses-Rolling Stock and Equipment ... 

9. Operating Expenses- fraffie ... 
10. Operating Expenses-Fuel ••• 

11. Staff Welfare and Amenities ••• 

12. Miscellaneous Worklna Expenses ... 

13. Provident Fund, Pension and Other Retirement Benefits ... 

14. Appropriation to Funds •.. 

3 

Rs. 
5,39,34,000 

34,52,29,000 

~258.47 ,36,000 

532,68,66,000 

412,24,00,000 

593,36,76,000 

294,02.71,000 

470,19,27,000 

526,43,27.000 
1028,27,68.000 

179,76,19,000 

264,47.76.000 

280,66, ",000 

) 275.53.31.000 
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'll 2 3 

lS. J;>ividend to General Revenues, Repayment of loan 
. taken frorn General Revenues and Amortization of Over-
Capita liza tion ..• '46.85.31,000 

16. Assets-Acquisition Construction and Replacement 
Revenue ... 14,99,00,000 

3962.30.39,000 Other Expenditure ... 

Supplementary Demandl for Graills (Railways) for 1904·85 submitted 10 VOle 0/ Lok 
;S~""a. 

No. of 
Demand 

Name of Demand Amount of Demand for 
Grants submitted to the 

Vote of the House 
----.--.-.--"""--~ .. --... - --. ----_-_-... __ .. ---'--'---.~------

2 3 
~,' , 

Rs. 

1. Railway Board ... 

3. General Superintendence Services ... 

4. Repairs and Maintenance of Permanent Way and Works ... 

26,55,000 

12,32,92,000 

40,52,35,000 

7. Repairs and Maintenance of Plant and Equipment ... 

8. Operating Expenses -Rol1ing Stock and Equipment. .. 10,41,81,000 

20,51,71,000 

45.41,76,000 

9. Operating Expenses-Traffic ... 

10. Operating Expenses-·-Fuel ... 

11. Staff Welfare and Amenities ... 

12. Miscellaneous Working Expenses ... 

13. Provident Fund, Pension and Other Retirement Benefits ... 

4,19,95,000 

18,18,65.000 

35,30,57,000 

IS .• brl. 

MR. DEPUTY·~PEAKER: Dr. 
Saradish Roy may speak. 

DR. SARA DISH ROY (Bola pur) : Sir, 
I am not feeling well and so I may be per· 
mitted fO speak while sitting. 

15.01 tan. 
(Shri Vakkom Purushottaman in the 

Chair) 

At tbe outset I want to say that the 
mortey aUNted to Ihe privately owned rail· 
"ay. ,hal not betn disclosed jn tbe Budlet 
d<Mjuments-,he detail,; regarding how much 
lublidy is beina paid to privately owned 

~", __ :""I'I 1QQ< _"iClI"IIQclinn ~nn Vtlllnil UII 

railways run by the Government in the 
previous years. By these documents, 
you wiIJ know how these Rail\\8Y Board 
people are. lust now I am told that this 
year tbis amount bas not been give,n. How 
much is this amount? There are she pri· 
vately owned railways managed by the 
Government. In the third Lok Sabha when 
J was a Member I moved for the nation .. 

alisation of Ahmedpur.Katwa RaHway (A.R. 
Railway) and Burdwan·Katwa Railway (B.K. 

Railway). Tbe B.K. RaHway Waq nationalised 
during the Third Laic Sabbs aod since then 
a subsidy is paid to the Company. A1ld 
~.K. Railway's managemeDt was taken 
over and tbe company is being paid a sub-
sidy. Tbe leDlth of the AI( ·.nd BK Railways .. ., ........ -._- . -
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"ut together is round about 52+53= 
lOS kms. Tbe company owning the AK 
Railway is paid annually a sabsidy of 
Rs. 60,340. Then Bankura Damodar River 
Railway is paid annually a subsidy of 
Rs. J ,19,000 ; the Central Provinces Rail· 
way was paid a subsidy of Rs. 8,75,613.23 
in 1981·82, Rs. 14,15,808.44 in 1982-83 and 
Rs. 13,18,373.91 in 1983-84. For Futwah-
Islampur Railway, the subsidy was Rs. 13, 
62,515.67 in 11981.82, Rs. 9,55,687.54 in 
1982·83 and Rs. 14,32,634.89 in 1983-84. 
• 

Sir, the narrow guage lines jerve no 
purpose because the engines and bogies are 
not DOW manufactured in the railway work· 
shops and you have to purchase them at a 
bigher rate from the one private company 
which is manufacturing them. 

After nationaJisation of tlte B.K. Rail-
way in the Third Lok Sabha, you }\ave 
introduced two narrow guage diesel engines 
and changed some bogies, iut thereafter 
there is no improvement. My plea is this. 
You have given so much subsidy to the 
privately-owned railways managed by 
Government. Now, they should be takcn 
over and transformed into broad guage 
lines so that there is no wastage of money 
and diversion of railway fund in the name 
of subsidy/rebate to the privately owned 
railways managed by the Government 
should be Slopped. 

Sir, only, on the 6th of March, a letter 
was addressed to me by the Secretary, 
Railway Board. I may be permitted to 
read this letter : 

uKindly refer to your letter dated 21st 
March, 1984 regarding disparity in 
charging the rere between Howrah 
and Siuri. (It is my district head-
quarters,) 

"The matter has been enquired i.nto 
and it came to light that the station 
Siuri made the correct charge where· 
as the sta tioo Howra h realised an 
excess charge of Rs. 2/- i.e. Rs. 19 
(instead of Rs. 17). The lapse is 
being taken up with the Divisional 
Railway Manl@er, Howrah. 

"You will be J(lad to know that 239 
passengers will be eligible to get 
refund of Rs. 2/- per ticket. Neces· 
sary notification in ~bis rClard is 

being issued by the Railway in the 
local newspapers." 

What is the background of tbis? Right 
from the British regime, it was the tradition 
that for a uavel from district headquarters 
10 the State capital. whatever route you 
may travel, the fare will be the same. So, 
in this case the distance differential from 
Siuri to Howrah via Andal is less than IS 
kms. They have revised thi!! order. In tbis 
connection, the note received from tbe 
Railway Board says: 

"Based on the recommendations of 
Rail Tariff Enquiry Committee, it has 
been decided by the Ministry of Rail-
ways that the passenger fares over 
all Indian Railways should be charged 
by the route actually travelled in-
cluding certain sections enjoying the 
benefit of alternative routes over 
certain. " 

" ... Railways vide their letter No. 
TCII/20J3/77, dated 4-7-1981. A 
copy, thereof is sent herewith. Due 
to certain difficulties, these orders 
could not be implemented from 
1.8.81. However, these were implemen-
ted in stages. The first phase where 
the distance differential byalterna-
tive longer route was 75 kms or more 
was implemented w.e.f, 1-9-83. tbe 
second phase where the distance 
differential was more than 50 kml. 
but less than 75 kms was implemented 
w.e.f. 1.1.1984 and the third phase 
where distance differential was less 
than 50 kms. was implemented w.o.f, 
1·4· t 984. " 

Sir, with much funfarc, just before 
eJections, the two Ministers from West 
Bengal, Shri Abdul Ghani Khan Choudhury 
and Shri Planab Mukherjee inaugurated on 
26.184 an express truin from Saintia to 
Howrah via Siuri and Aodal. At that time, 
he enhanced the fare inviolation of the 
order issued by the Railway Board vide. 
Their letter no TC 11/2013/77 dllted 4·7 .. 81 
and 'excess passengers farcs have been 
charaed since 26-1·84 till 31-3 .. 84 in additior. 
to your decisions to refund extra Rs. 2/ .. to 
239. Passengers and the entire amouDt 
bill he spent for the benefit and welfare of 
the travelling Public as per my 8ugcstioDS. 
We protested. We wanted tbis express 
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train to be converted into fast passenger
train with limited stoppages. And it was
conceded within three weeks. At that
time, it was not only I who protested.
Even the local Congress people supported
me openly in the statement.

'In the middle of February, the train
.was converted into a fast passenger train.
Because the distance was longer, they en-
hanced the fare. But according to the
Circular where the distance is less than ~O
krn., it will come into effect only on or from
1·4·84. But much ahead of that date, with
the reins of the two Ministers, it was
implemented earlier. We protested against
that in several meetings. We wrote several
letters and reminders were also sent. At
'long last, this year, on 6.3.85, I was in-
formed that Rs. 2/- each will be refunded
to 239 passengers.

As it was impossible to refund the
money, we had demanded that let them
deposit the extra amount collected from
the passengers at the Siuri station, let a
Committee be constituted consisting of
Members of Parliament, Members of the

. Legislative Assembly and members of
Panchayat Samities and let the money be

'spent for the benefit and welfare of the
travelling public.' They have not given any
'heed to it. Such is the behaviour of the
Railway Department. They are always
'increasing' fare in one way or other. I do
not want to say anything more. I hope

'the hon. Minister will give a thought to it.
'Since the inception of Railways, certain
traditions have developed and these tradi-
tions -are being broken by the so-called
Congress-I Government.

I With these words, I hope, the hon.
Minister even at this late hour will consider
our demands.

SHRI SAIFUDDIN CHOWDHURY
'(Katwa) : I beg to move:

t'That the Demand under the Head
Railway Board' be reduced by Rs.
100."

[Need to withdraw the hike in rail-
way fares and freights.] (20)

"That the Demand under the Head
'Railway Board' be reduced by Rs. 100."

[Need to check railway accidents.]
(21)

-- ---------

"That the Demand under the
'Railway Board' be reduced by R!. lOIi.

[Need to introduce adequate sa
measures for the passengers.] ('

"That the Demand under the
,Railway Board' be reduced by Rs.I

[Need to improve the qualily
food serve to passengers.] (23)

"That the Demand under the
'Railway Board' be reduced by
100."

[Need to provide better
to passengers.] (24)

"That the Demand under the
'Assets-Acquisition; Constructiea
Replacement' be reduced by Rs. lOO,

[Need to fill up the vacant
in the railways.] (35)

"That the Demand under the
"Assets-e-Acquisi tion, Construction
Replacemen t' be reduced by Rs. 100 •

[Need to step malpractices iD
appointment of employees in
railways.] (36)

"That the Demand under the
'Assets-Acquisition, Constructioa
Replacement be reduced by Rs. 100,

[Need to double the Bandel-Ka
line of Eastern Railway.] (37)

"That the Demand under the
'Assets-Acquisition, Construction
Replacement' be reduced by Rs. I

[Need for electrification of Ba.
Katwa line of Eastern Rail
(38)

"That the Demand under the
'Assets-Acquisition. Constructlon,
Replacement' be reduced by Rs. J

[Need for introduce more
coaches in the suburban trai••
Eastern Railway in West Bel
(39)

';That the Demand under the
'Assets-Acquistion, Constructioa
Replacement' be reduced by Ra.!1
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[Need to regula rise tbe casual 
workers in the railways.] (40) 

SHRI K. RAMACHANDRA REDDY 
(Hindupur) = I beg to move : 

"Tbat tbe Demand under the Head 
'Railway Board' be reduced by Rs. 100." 

[Need for taking up doubling of 
railway lines in Andbra Pradesh.] 
(2S) 

"That the Dl!mand under the Head 
'Railway Board' be reduced by 
Rs. 100." 

[Need for taking up conversion 
of metre gauge lines into broad 
gauge lines in Andhra Pradesh.] 
(26) 

"That the Demand under (he Head 
'Railway Board' be reduced by 
Rs. 100." 

[Need for taking up the survey of 
new lines proposed by the Govern-
ment of Andhra Pradesh.] (27) 

"That the Demand under the Head 
'Railway Board' be reduced by Rs. 100." 

[Need for taking up the construc-
tion of railway overbridge at 
Dhone ill Kuroool District.] (28) 

"That the Demand under tbe Head 
'Railway Board' be reduced by 
Rs. 100." 

[Need for providing an over-bridle 
at Kamalapuram in Cuddapah 
District.) (29) 

"That the Demand under tbe Hcad 
'Railway Board I be reduced by 
is. 100." 

[Need for laAing new railway 
line between Cuddapab and Raya-
drug via Kadiri Madakahri, at 
Kalyanadurg in A.P.] (30) 

"That the Demand under the Head 
tRailwy Board' be reduced by 
RI. 100." 

[Need for immediate electrification 
of railway line in Rayalseema in 
Alldhra Pradesh.) (31) 

"That the Demand unjcr the Head 
'Railway Board' be r('duced by 
Rs. 100." 

[Need for providing adequate 
amenities to passengers.] (32) 

"Tbat the Demand under the Head 
'Railway Board' be reduced by 
Rs.100." 

{Need for providiog a direct train 
from Anantapur (AP) to Delhi 
via Hyderabad.] (33) 

"That the Demand under the Head 
'Railway Board' be reduced by 
Rs. 100." 

[Need to supply good quality 
tiffin and coffee at stations between 
Kadiri (Andhra Pradesh) and New 
Delhi.] (34) 

SHRI HANNAN MOLLAH (UJuberia) : 
I beg to move : 

"That the Demand under the Head 
'Railway Roard' be reduced by 
Rs. ]00." 

[Need to allow hawkers evicted 
from Sealdah and Howrah stations 
to resume their business] (41) 

"That the Demand under the Head 
'Railway Board' be reduced by 
Rs. 100." 

(Need to check harassment by 
RPF of ha wkcrs at Howrah and 
Sealdah stations.] (42) 

"That the Demand under the Head 
'Railway Board' be reduced by 
Rs. 100." 

(Noed to provide licence to hawkers 
at Howrah and Sealdah stations.] 
(43) 

"That tbe Demand under the Head 
'RaHway Board' be reduced by 
Rs. 100." 

"Need to give preference in leasing 
the vacant railway land the 
hawkers for tbeir altcraotive 
livelihood.} (44) 

"Tha t tbe Demand under the Head 



2U Resolution Re : Railway MAR.CH 20, i985 ConventioN Committee 2J6 

'R.ailway Board I be reduced by 
Rs. 100. II 

[Need ~o provide licences to 
hawkers during business in trains,} 
(45) 

"That the Demand under the Head 
'Railway Board' be reduced by 
Rs. 100." 

[Need to absorb bl'arers working 
on commission basis in mail train.] 
(46) 

IjThat the Demand under the Head 
'Railway Board' be reduced by 
Rs. 100." 

[Need for a stoppage of 134 Up 
Ahmedabi:ld Exprc~s or 2 Or 
Bombay Mail at M(~heda station 
for taking betel-leaf baskets.] (47) 

"That the Demand undl~r the Head 
'Railway Board' be rcductd hy 
Rs. 100:' 

[Need for a stoppage of 30 Up 
Bombay EKprcsfI at Ragnam and 
U1uberia stations for taking betel-
leaf baskets.} (48) 

"That the Demand under the Head 
'Railway Board' be reduced hy 
Rs. 100." 

(Need for stoppag~~ of 49 Up 
Amritsar Express at Scramporc 
and Sheoraphuly statious for laking 
betel-Ie af baskets.] (49) 

"That the Demand under the Held 
'Railwa y Board' be reduced by 
Rs. 100," 

[Need for a stopage of 463 Up or 
464 Dn' Halia Fast Pa~scngcr ul 
Uluberia, Begnan, Mechcdo, 
Pan~kura Iwd Bati~hClk lItalions 
for takillg betel-kat baskets.] 
(SO) 

"That the Demand Ul:ucr Ihe Hcau 
IRailway Board' be reduced by 
Rs. 100." 

[Need to provide bookinS facilities 
for betel buskets on 83/101 UP 
AC Expr~ss, I Up Kalka Mall and 
9 Up Dl!hradun Express at Howrilh 

station and on Pathankot Express 
at Sealdah.] (51) 

ICThat the Demand under' the Head 
'Railway Board' be reduced by 
Rs. 100." 

(Need to make arrang~meDts for 
rest of loading.unloading staff of 
betel baskets.] (52) 

"That the Demand under the Head 
'Railways Board' be reduced by Rs. 
100." ' 

[Need co regularise the casual 
workers within a specified period,] 
(53) 

"That the D~mand under the Head 
'Railway Board' be reduced by Rs. 
100." 

[Need to fill up all vacancies in 
Railways all over the country.] 
(54) 

"That thl: Demand under the Head 
'Railway Board' be reduced by Rs. 
100." 

[Ne~d to recruit stail' for all posts 
through Employment Exchanges J 
(55) 

"That the Demand under the Head 
'Railway Board' be reduced by Rs. 
100. " 

[Need to extend booking facilities 
for betel-leaves in mail and ex· 
pres~ train~ from Uluberia, 
Begnan, Mechcdia, Panskura 
stations on S.E. Railways.) (56) 

"That the Demand under the Head 
'Railway Board' be reduced by Rs, 
100," 

[Need 10 I:xlenu the over-bridge at 
Bauria station on S,E. Railway,] 
(58) 

[Need to constarct a flag station at 
Chackasi on TE Railway.] (57) 

"That the Demand under the Head 
'Railway Board' be reduced by Rs. tOO." 
"That the Demaod UDder the Head 
'Railway Board' be reduced by Rs. 
100." 

[N~ed to construct a fly over at 
Maurigram on S,B. Railway.] (59) 

IIThat the Demand under the Head 
'Assets-Acquisition, Construction and 
Replacement' be reduced by Rs. 100." 
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[Need to complete construction of 
broad-gauge line between Howrab ., 
Amts.} (71) 

"That tbe Demand under the Head 
'Assets-Acquisition, Construction and 
Replacement be reduced by Rs. 100. II 

[Need to complete construction of 
broad-gauge line between Howrah 
and Sheaklada.J (72) 

"That the Demand under the Head 
·Assets-Acquisition. Construction and 
Replacement· be reduced by Rs. 100." 

[Need to construct railway line 
between Digha and Tamluk.] (73) 

"That the Demand under the Head 
'Assets-Acquisition, Construction and 
Replacement' be reduced by Rs. 100." 

(Need to construct a new railway 
line from Maida-Hili West 
Dinajpur via Balurghat.] (74) 

ClThat the Demand under the Head 
'Assets-Acquisition, Construction and 
Replacement' be reduced by Rs. 100." 

[Need to construction Dew broad-
gauge·cum.metre gU,age line bet .. 
ween New Jalpaiguri and Siliguri 
via Rangapani.] (75) 

"That the Dl!mand under the Hcad 
'Assets-Acquisition, Construction and 
Replacement be reduced by Rs. 100." 

(Need to construct new line bet-
ween Budge.Budge and 
Namkhana.J (76) 

"That the Demand under the Head 
'Assets-Acquisition, Constru(.:tion and 
Replacement' be reduced by Rs. 100:' 

[Need to construct railway line 
from Ranigunge to Bankura via 
Mejia.] (77) 

"That the Demand under the Head 
'Assets-Acquisition, Construction and 
Replacement' be; reauced by Rs. 100." 

[Need to construct double line bet-
ween Dum Dum and BanlaoD.) (78) 

"That the Demand under the Hcad 
'Assets-Acquisition, Construction and 
Replacement' be reduced by Rs. 100:' 

[Need to construct Howrab-
Amta Champada nga broad gaUlc 
line.] (79) 

"That the Demand under the Head 
'Assets-Acquisition, Construction and 
Replacement' be reduced by Rs. 100. tt 

[Need to construct Dew line bel-
ween Dankuni and Sheakhala.] 
(80) 

IIThat the Demand under the Head 
IAssets-Acquisition, Construction and 
Replacement' be reduced by Rs. 100. It 

[Need for modernisation of Bandel 
-Katwa Section of Eastern Rail· 
way.] (81) 

"That the D~mand under the Head 
'Assets-Acquisition, Construction and 
Replacement' be reduced by Rs. 100." 

[N~ed to comric1e construction 
work of Calcutta circular railway.] 
(82) 

"That the Demand under the Head 
'Assets-AcqUisition, Construction and 
Replacement' be reduced by Rs. 100 .. • 

[Need to reduce railway freight (or 
bl!tal leaves by 50 per cent.] (83) 

"That the Demand under the Head 
'Assets·-Acquisition, Construction and 
Replacement' be reduced by Rs. 100." 

(Need to provide better conditions 
for booking of belal baskets at 
di[t,!rent stations particularly at 
Howrab Sealdah and Kharagpur 
stations J (84) 

SHRI MALLAREDDY RAGHUMA 
REDDY (Nalgonda) : I beg to move: 

IIThat the Demand under tbe Head 
Ra ilway Board be reduced to Rs. 1. H 

[Failure to establish a coach fac-
tory at Kazipet under South Cent-
ral Railway.] (103) 

"Tbat tbe Demand under the Head 
Railway BOUI d be reduced by is. 100. tt 

(Need to complete expeditiously 
Bibinagar and Nadukudu railway 
line in Andhra Pradesh.] (122) 
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"That the Demand 'under the Head 
Railway Board be reduced by Rs. 100." 

[Need to take up the construction 
of railway line between 
MiraYi;laguda and Vishnupur in 
Andhra Pradesh.] (123) 

"That the Demand under the Head 
Railway Board be reduced by Rs. 
]00. ,. 

[Need to take up the construction 
of railway line between Macherla 
and Raichur via Devarakarda 
Nagar, Kurnool]. (124) 

"That the Demand undcr the Head 
Railway Board be reduced by Rs. 100." 

[Nl!ed to allot more funds to elec-
trify the railway line from 
Hyderabad to Kazipet.] (126) 

"That the demand unda the head 
Railway Board be reduced by Rs. 100." 

[Need to take up the construction 
of circular railway around 

Hyderabad aDd Begumpet in 
Andhra Pradesh.] (1.26) 

IAThat the deml\nd und~r the head 
Railway Board be reduced to Re. J." 

[Failure to provide adequate 
passengers cmenitics to.] (240) 

"Tbat the demand under the head 
Genera] superintendence and Services 
on Railways be reduced to Re. 1." 

[Failure to maintain proper lye lec-
trical rolling stock, fans and 
lights.] (341) 

IIThat the demand under the head 
General Superintendence and Services 
OD Railways be reduced to Re. 1. tI 

[Failure to allocate funds for lay· 
ing Dew tracks.) (342) 

tlThat the demand under the head 
General Superintedcnce and Services on 
Railways be reduced to Re. l. II 

(Failure to ekctiry and modernise 
the railways.] (343) 

DR. CHINTA MOHAN (Terupathi): 
I beg to move : 

"That th;! Dem1nd under the Head 
Railway Board be reduced by Rs. 100." 

[Need for early completion of the 
coach repair workshop, Tirupati. 
South Central Railway.) (106) 

ClThat the Demand under the Head 
Railway Board be reduced by Rs. 100." 

. (Need to check tbe malpractices in 
recruitment in coach repair work-
shop, Tirupati.] (107) 

SHRI NARA Y AN CHOUBEY 
(Midnapore) : I beg to move: 

"That the Demand under the Head 
General Superintendence and Service on 
Railways be reduced by Rs. 100." 

[Need to check locking of all gates 
at the D.R.M. 's office at 
Kharagpur and Adra in the name 
of puoctuality and discipline.] 
(149) 

"That the Dcmand under the Head 
Repairs and Maintenance of Perma-
nent way and works be reduced to Re. 
)''' 

(Failure to do away with the prac-
tice of engaging contractors and 
contnlct labour for the works of 
deep screening re-railing and 
sleepers changing on the Indian 
Railways] (156) 

"That the Demand under the Head 
Miscelhineous expenditure (General) be 
reduced by Rs. 100." 

[Need to coo\'ert Darrow gauge 
railway into broad gauge line bet-
ween Purulia and Kotsila on S.B. 
Railway.] (190) 

"That the Demand undC!r the Head 
Operating Expenses Traffic be reduced 
by Rs. 100. II 

[Need to construct a third line 
between Kbaragpur and Panskura 
and fourth line between Panskura 
and Howrah on S.B. Railway.) 
(196) 
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ICThat the Demand under the Head 
Operating Expenses· Traffic, be reduced 
by Rs. 100." 

[Need to run more E.M.U. trains 
bctween Panskura and Kharagpur 
on S.B. Railway.] (199) 

"That the Demand under the Head 
Opera t jgg Expenses-Traffic. be reduced 
by Rs. 100." 

[Need to run more trains between 
Kharagpur and Tatanagar on S E 
Railw~lY.] (200) 

"Tha t the D.;mand under the Head 
·Operating Exp~nses-Traffic' be re· 
duced by Rs. )00." 

Need to providl! a station at 
Khemasuli in Kharagpur Division 
on S E Railway despite favourable 
SlJrvey. J (201) 

"That the D..!.mand under the Head 
·Operating Expemes-Trame' be re-
duced by Rs. 100." 

[Need to start a station at Cossye 
between Kharagpuf and Midnapur 
on S E Railway.] (202) 

"That the Demand under thc Hcad 
Assets-Acquiljjlion. Construction and 
Replacement be reduced to Re. 1." 

[Failure to include the constrution 
of Tamluk-Digha new line on 
S.B. Railway in the works pro-
gramme.] (253) 

"Th .. t theDemand under the Head 
Assets-Acquisition, Construction and 
Replacement be reduced to Re. 1." 

[Failure to include the proposal 
for a new line from Budge Budge 
to Ndnkhana on Eastern Railway 
in the works programme.] (254) 

"That the Demand under the Head 
Assets-Acquisition, Construction ami 
Replacement be reduced to Re. 1." 

[Failure to incle Bankura·Mejia 
Railway linc on the S.E. Railway 
in the words programme resulting 
in delay in excavation of coal 
from the newly fouod coni belt in 
W~t Renllal.1 (255) 

SHRI RAM BAHADUR SINOH 
(Chapra) : I beg to move. 

"That the Demaod under tbe Head 
Railway Board be reduced by Rs. 100." 

[Need to replace the 01d railway 
lines to avoid accidents and ensure 
timely running of trains.] (160) 

UThat the Demand under the H"ad 
Railway Board be reduced by Rs. 100." 

[Need to make arrangements for 
the safety of passengers and their 
belongings in trains.] (161) 

"That the Demand under the Head 
Ra i Iway Board be reduced by Rs. 100." 

[Need to increase the number of 
passenger trains in the Nortb 
Eastern Railway.) (162) 

UThat the Demand under the Head 
Railway Board be reduced by Rs. 100." 

[Need to regula rise the services the 
of casual labourers.] (163) 

UThat the D~mJnd under the Head 
Railway Board be reduced by Rs. tOO." 

{Need to construct a road brid,e 
on the unoperated Sadha level 
crossing on the eastern side of the 
Chhapra Kacheri station on the 
North Eastern Railway.] (164) 

I That the Demand under the Head 
Railway Board be reduced by Rs. 100." 

[Need to regulate the closing of 
level crossings for not more than 
5 minutes for the convenience or 
persons llsing the railway crossing.) 
(165) 

UThat the Demand under the Hcad 
Railway Board be reduced by Rs. 100." 

[Need to construct a bridge over 
the Ganga river in Patna between 
Digha and Pahleja Ghat.] (166) 

"That the Demand under the Head 
Railway Board be rc.>duced by Rs. 100." 

[Need to renova t ;ve the old bridle 
over the Ghaghra river at Manjhi 
on Nortb-Bastern Railway.1 (167) 
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"That the Demand under the Head 
Railway Board be reduced by Rs. 100." 

[Need to construct a shed for 
passeDger at Seetpur Railway 
station between Chhapra and 
Sonpur on North·Eastern Railway.] 
(168) . 

I·That the D~mand under the Head 
Railway Board be reduced by Rs. 100." 

[Need to r~,introduce the train 
between Daraunda and Maharaj· 
ganj in North-Eastern Railway.] 
(169) 

"That the Demand under the Head 
Railway Board be reduced by Rs. 100." 

[Need to construct a bridge over 
the Gandak river at Chhitauni 
near Bagha in NorthftEastern 
Railway.) (170) 

"That the Demand under the Head 
Railway Board be reduced by Rs. tOO." 

[Need to increase the number of 
generarl class bogies in Jayanti 
Janta E'lpress running between 
Bamuni and New Delhi] (l71) 

SARI S.M. BHATTAM (Visakha-
patnam) : 1 bed to move . 

"rhat the Demand under the Head 
Railway Board be reduced by Rs. 100." 

[Need to introduce a superfast 
train between Waltair and New 
Delhi via Raipur.] (172) 

UThat the Demand under the Head 
Railway Board be rcducrd by Rs. 100." 

INeed to introduce a shuttle train 
between Tuni' and Waltllir in 
Alldhra Pradesh.] (173) 

"That the Dtm~nd under the Head 
Railway Board be reduced by Rs. 100." 

(Need to change name of Waltair 
station to Visakhapatnam ] (174) 

"That the Demand under the Head 
Railway Roard be reduced by Rs. 100." 

[Need to extend the Tirumalai 
Expre'!I~ running between Vijaya-
wad a and Tiru(luti to WaJtairJ 
(175) 

SHRI R.P. DASS (Krishnagar) : I bel 
to move: 

"Th~t the D(!mand under the Head 
Railway Board be reduced to Re. I." 

[Pailure to accept the unanimous 
resolution adopted by the West 
Bt:ngaJ Assembly regarding extenso 
ion of double line from Ranaghat 
to Lalgola under E, R. Railway.] 
(176) 

"That the Demand under the Head 
Railway Board be reduced to Re. 1.'. 

[Pailure to undertake a techno. 
economic survey to determine the 
facilities required for augmentation 
of capacity of Krishnagar La}gola 
section.] (177) 

"That the Demand under the Head 
Railway Board be reduced to Re. 1." 

{Failure to take up the construction 
work of a new broad gauge-cum-
metT*': gauge line to connect. New 
Jalpaiguri with Siliguri In via 
Rangapani.] (346) 

"That the Demand under the Head 
Ra i Iway Board be reduced to Re. 1." 

[Failure to take up the construction 
of a new broad gauge line from 
Budge-Budge to Namkhana.} (347) 

"That the Demand under the Head 
Railway Board be reduced to Re. 1." 

[Need to include electrification of 
Bandel-Katwa, Krishnagar.LaJgo}a 
and Ranaghat-Gede sections in 
works programme of the Railways 1 
(348) 

IIThat the Demand under the Head 
Railway Board be reduced to Re. 1.'· 

[Failure to include Tamluk.Digha 
broad gauge rail line line in the 
works programme although 
necessary approval of the Planning 
Commission was accorded to.J (349) 

"That the Demand under the Head 
Railway Board be reduced by Rs. 100." 

[Need to construct 8 new broad 
,auge link link from Ranipnj to 
Baokura ria Meiia.J (HOl 
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"That the Demand uDder tbe Head 
Railway Board be reduced by Rs, 100," 

(Need to undertake techno-econo-
mic survey for laying a new broad 
guage line between Krishnagar 
city Jn, and Karimpur under 
Sealdah Division.] (351) 

"That the Demand under the Head 
Railway Board be reduced by Rs, 100. It 

[Need to provide adequate toilet 
facilities in tho trains running bet-
ween Sealdah and Lalgola and 
Sealdah and Burnpur Gede.] (352) 

"That the Demand under the Head 
Railway Board be reduced by Rs. 100." 

[Need for vigorous checking for 
ticket less travel in Sealdah and 
Howrah Divisions.] (353) 

"That the demand under the head 
Railway Board be reduced by Rs. 100. It 

[Need to convert the narrow gauge 
from Santipur to Nabadwip 
line into board gauge line 
Ghat via Krishnagar under 
Sealda'h Division of Eastern 
Railway.] (354) 

SHRI INDRAJlT OUPT A (Basirhat) : 
I beg to move : 

lIThat the Demand under the Head 
Operating Expences Traffic be reduced 
by Rs. 100," 

[Need for electricfica lion of 
Hasnabad-Barasat suburban sec-
tion in Sealdah Division of 
Eastern Railway.] \226) 

'IThat the Demand under the Head 
Op¢rating EKpcnses Traffic be reduced 
by Rs, 100." 

[Need to introduce two additional 
Up and Dn direct train services 
between Hasnabad and Sealdah 
with existing rankes.] (227) 

"That the Demand under tbe Head 
Operating Expenses Traffic be reduced 
by Rs. 100." 

[Need for early sanction of pro-
posed Lebutala Hall station on 
HaaDab~-Barasat .~tiOD.) (228) 

IITha t the Demand under the Head 
Operating Expenses Traffic be reduced 
by Rs, 100." 

[Need 10 reduce fUDning time of 
existing train services between 
Hasnabad and Sealdah for the 
benefit of office-goers.J (229) 

"That the Demand under the Head 
Operating Expenses Traffic be reduced 
by Rs. JOO." 

[Need to ensure that Ichamati 
passenger from Hasnabad reaches 
SeaJdah station not later tban 
9.30, m,m,] (230) 

"That the Demand under the Head 
Operating Expenses Traffic be reduced 
by Rs. 100." 

[Need to exempt Icchamati passen-
ger from unauthorised stoppages 
at Madhyagram, Birati, and Dum 
Dum Contonment stations.) (231) 

SHRIMATI GEETA MUKHERJEE 
(Panskura) : I beg to move: 

"That the Demand under the Head 
Railway Board be reduced by Rs, 100." 

[Need to change the ntatus of the 
raiJwa, station at Khirai in 
Kharagpur-Panskura section, 
S.B. Railway from flag station to 
to halt st ation. ] (247) 

"Tha t the Demand under the Head 
Railway Board be reduced by Rs. 100." 

[Need to provide more frequent 
tra i n services between Panskura 
and Kharagpur on S,E. Railway,} 
(248) 

"That the Demand under the Head 
Railway Board be reduced by Rs, 100, tt 

(Need to supply drinking water ~o 
passenGers at Haur, fialichak and 
Radhamohanpllr stations 011 S.E. 
Railway by repairing tubewell,] 
(249) 

"That the Demand under the Head 
Repairs and Maintenance of Carriages 
and wagons be reduced by Rs, 100." 

(Need to construct a new ahed in 
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West Bengal for repairs of BMU 
coaches.] (250) 

"That the Dernstld under the Head 
Assets.Acquisition, Construction and 
Replacement be reduced (0 Re. 1." 

[Failure to include Tamluk-Digha 
railway link, S.E. Railway in the 
works programme.] (251) 

IIThat the Demand under the Head 
Assets-Acquisition, Construction and 
Replacement be reduced to Re. I!' 

[Failure to restore Budge·Budge. 
Nankhana railway link.] (252) 

"That the Demand under the Head 
Assets-Acquisition, Construction and 
Rtplacemcnt be reduced by Rs. 100." 

[N~cd to check eviction of petty 
ll'adcr~ on railway la[)d at 
Panskura. S.E. Railway who are 
doing peaceful trade for years 
there.] (256) 

"Tha t the Demand under the Head 
Assets-Acquisition, Construction and 
Replacement be reduced by Rs. 100." 

[Need to include Bankura-Mejia 
railway project ,in the works pro-
gramme of the S.E. Railway.) 
(257) 

SHRI MANIK SANYAL (lalpaiguri) : 
I beg to move : 

"That the Demand under tbe Head 
Railway Board be reduced to Re. 1. tt 

[Failure to departmantalise cater .. 
ing system in all the Railways.) 
(300) 

"That the Demand under tbe Head 
Railway Board be reduced to Re 1." 

(Failure to absorb aU the emplo· 
yees working under catering con· 
tractors in the Railways.] (JOt) 

"That the D.:mand under tbe Head 
Railway Board be reduced to Re 1. It 

[Failure to regutarise all the casual 
employees working in railways ror 
years.) (302) 

··That the Demand under the Head 
. ~.i1way. Board be reduced to Ito 1, U 

[Pailure to re.instate the retren-
ched employees.] (303) 

"That the Demand under the Head 
Railway Board be r(duced by Rs. 100." 

[Need to introduce an express 
train between Jalpajgurj and 
Sealdah via New Jalpaiguri.) (3IS) 

"Tha t the Demand under the Head 
Railway Board be reduced by Rs. 100. It 

[Need to modernise Darjeeliol 
Himalayan Railway.] (319) 

SHRI A~ANDA PATHAK (Darjeeling): 
I beg to move : 

II That the Demand uoder the Head 
Railway Board be reduced by Rs. 100." 

[Need to modernise Tindharia 
railway WOl kshop in Darjeelina 
distrticl.] (306) 

"That thl.: Demand under the Head 
Railway Board be reduced by Rs. 100." 

[Need to restore and attach 2nd 
class 3·Tier coach to Tinsukia Mail 
from New Jalpaiguri New to Delhi.] 
(307) 

·'That the Demand under the Head 
Railway Board be reduced by Rs. 100." 

[Need to check misuse of the vast 
chunk of railway land at Shiguri 
and New Jalpaiguri. J (308) 

"That the Demand under the Head 
Railway Board be reduced by Rs. 100." 

[Need to allot reservation quota 
of some berths in Vivekananda 
Express to New Jalpaiguri station.] 
(309) 

"That the Demand under the Head 
Railway BORrd be reduced by Rs. 100." 

[Need to provide rail line between 
Maida and Balurghnt via Tapan 
and Hili.] (3JO) 

UTha t t he Demand under the Head 
Railway Board be reduced by Ra. 100." 

[Need to remove the rail gate near 
Siliguri Road station and divert 
lbe line from Ranappaoi.J (311) 
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UThat tbe Demand under the Head 
Railway Board b~ reduced by Rs. 100." 

[Need to introduce a direct fast 
train from Jalpaiguri to Delhi 
yla New Jalpaiguri.j (312) 

IIThat the Demand under the Head 
Railway Board be reduced by Rs. 100." 

[Need to restore crane trans-
shipment works at Siliguri.] (313) 

"That the Demand under the Head 
Railway Board be reduced by Rs. 100." 

[Need to restore AT Mail and 
Daishaki Express ex-Siliguri 
junction under N.F. Railway.] 
(314) 

"That the Demand under the Head 
R.ailway Board be reduced by Rs. 100." 

[Need to modernise Darjeeling 
Himalayan railway.) (31S) 

"That the Dcmanll under the Head 
Railway Board be rcdul:ed by Rs. 100." 

[Need to introduce a super.fast 
train at between Jalpaiguri and 
Sealdah via New Jalpaiguri.] (316) 

"That the Demand under the Head 
Rail\\ay Board be reduced by Rs. 100." 

[Need to restore the originating 
station of Darjeeling Mail to New 
JaJpaiillfi ] (317) 

SHRIMATI BIBHA GHOSA GOSWAMI 
(Nabadwip) : I beg to move: 

"That the Demand under the Head 
Assets-Acquisition, Construction and 
Replacement be reduced to Re. 1. tf 

[Failure to electrify Ranagbat-
Oede and Ranaghat-BoosaoD 
sections under Sealdah Division of 
E. Railway.] (320) 

leThat the Demand under the Head 
Anets.Acquisition, Construction and 
Replacement be reduced to Re. 1. It 

(Failure to double the Ranaahat-
Lallola section of Sealdah 
Division, E. Railway.] (321) 

uThat the Demand under the Head 

Assets.Acquisition. Construction and 
Replacement be reduced to Re. 1." 

[Failure to make provision for 
the Raniga nj-Bankura .. Mejia 
raHway line under B. Railway.] 
(322) 

"That the Demand under the Head 
Assets.Acquisition Construction and 
Replacement be reduced to Re. 1." 

. [Failure to electrify Bandel-Katwa 
line.] (323) 

"That the Demand under the Head 
Assets-Acquisition, Construction and 
Replacement be reduced to Re. 1." 

[Failure to replace outdated and 
worn-out engines and carriages of 
Sealdah Division of E. Railway.) 
(324) 

IIThat the Demalld under the Head 
Assets-Acquisition, Construction and 
R;:placement be reduced to Re. 1." 

[Failure to includl! Budge-Budge-
Namkhana railway project in the 
works programme.] (325) 

IIThat the Demand under the Head 
Assets-Acquisition, Construction and 
Replacement be reducd to Rc 1." 

[Failure to provide funds for 
construction of Tamluk-Digha 
railway line even after the founda-
tion stone has been laid. J (326) 

"That thl! Demand under the Head 
A&sets-AcQuisition, Construction and 
Replacement be reduced by Rs. 100." 

[Need to make provision for 
simultaneous reception of trains at 
Badk:ulla and Birnagar stations 
of Sealdah Division.] (327) 

"That the Demand under the Head 
Assets-Acquisition Construction and 
Replacement be reduced by Rs. 100." 

[Need to provide a station between 
Ranaghat and Sanlipur with 
crossing racilities.] (328) 

"That the Demand under * the Head 
Assets-Acquisition, Construction aDd 
Replacement be reduced by Re. 100. It 
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[Need to introduce a balt·station 
at Bathna in Ranagbat Santi pur 
section of Sealdab Division.] (329) 

"Tbat the Demand under the Head 
Assets·Acquisition, Construction and 
Replacement be reduced by Rs. 100." 

[Need to raise the status of 
Bahirgachi halt station.] (330) 

"That the Demand un~er tbe Head 
Assets-AcquisitioD, Construction and 
Replacement be reduced by Rs. 100." 

[Need to provide land for a 
Rickshaw sland at Chakdaha 
railway station in Sealdah·Lalgola 
section of E. Railway.] (331) 

"That the Demand under tbe Ht:ad 
Assets-Acquisition, Construction and 
Replacement be reduced by Rs. 100." 

[Nt:ed to construct a ct:ntil\!vcr 
and Footpath by the side of the 
Kalinarayanpur railway bridge in 
Sealdah·Krishnagar section of 
E. Railway.] (232) 

"That the Demand under the Head 
Assets.Acquisition, Construction and 
Replacement be reduced by Rs. 100." 

[Need to provide a passenger-shed 
and a lubeweJl on platform No.2 
of Badkulla Railway station in 
Scaldah-Krishnagar section J (333) 

IIThat the Dt:mand unda the Head 
A Sets·Acquisition, Construction and 

s R 00" Replacement be reduced by s. 1 . 

(Need to provide for a waling hall 
at platform No. I of Badkulla 
station.] (334) 

"That the Demand under the Head 
Assets·Acquisition, Construction and 
Replacement be reduced hy Rs. )00. " 

[Need to expand the facilities in 
the main station room at Badkulla 
station by supplying of proper 
furni lure and telephone.) (335) 

IIThat the Dt:mand under the Head 
Asstt~-I'\cquisition, Construction and 
Replacement be reduced by Rs. 100." 

[Need to complete double-lining 

of Ranagbat·Churni·bridsc span 
immediately to ease the bottJeneck 
at Ranaghat station.1 (336) 

"That the Demand under the Head 
Assets.AcquisitioD, Construction aod 
Replacement be reduced by Rs. 100." 

[Need to provide crossing facilities 
at all stations between Ranaghat 
aDd Lalgols ] (337) 

IeTbat the Demand under the Head 
Railway Board be reduced to Re 1." 

[Failure to recognise contract 
labour engaged in the four types 
of jobs identified to be of perma. 
nent nature in the railways, as 
railwayrnen.] (338) 

"That the Demand under the Head 
'Railway Board be reduced to Re 1." 

(Failure to stop malpractices in 
rc,rultITICllt particularly in 

Kanchrapara ra ilway workshop.) (339) 

"That (he Demand under the Head 
Opera ling EKpenses· Traffic be reduced 
to Re. 1." 

[Failur~ to Prevent frequent 
disruption of railway trame in the 
Scaldah·Krishnugar section of 
Eastern Railway.] (344) 

"Tha t thl! Demand under the Head 
Operating Expenses·Traffic be reduced 
to Re. J." 

[Failure to PlOvilie minimum 
regularity in the railway traffic in 
Ranagbar·Krishnagar, Ranagbat. 
Gede and Rana8bat-BongaOD 
sections ~r Sealdab Division of 
Eastern Railway.} (34S) 

( Trons/ation] 

SHRI KESHAORAO PARD HI 
(Bhamdara): Mr. Chairman, Sir, I am 
grateful to you for givinS me time to speak 
on Railway Budget. I also welcome aDd 
support the budget for' the year 1985.86 
presented by the Railway Minister. There 
are many welcome proposals in tbe budact. 
First as Chief Minister of Haryanl and 
later as Defence Minister in (he Centre. 
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he bad earned a good reputation for bim-
self. In my view, he bas included many 
proposal to make the Railways more dyna-
mic and fast. He bas replied to the debate 
and I welcome his announcement that 
surcharg~ of 12.5 per cent would be reduced 
to 10 per cent, but Mr. Chairman, Sir, 
through you I would like to make a sub-
mission to the Railway Minister about his 
assertion that most of the passengeri travel 
upto 50 kms. or less. There are many big 
cities in tbe country like Bombay, Nagpur 
etc. where people daily commiute upto a 
distance of 150 kms. to work as labourers, 
as employees and to sell tbeir goods in the 
market. I do not know as to how this figure 
of SO kms. has been arrived at_. In my view, 
the exemption of 50 kms. should at least 
be raised to 150 kms. keeping in view the 
difficulties of the poor because no mail or 
express train stops within 50 kms. Accord .. 
ing to my knowledge the workers in h:Xli~e 
miUs at Bombay or Nagpur have to cover 
even longer distance to reach their places 
of duty. Many people come to their otlkts 
from far off places. I would, then:fore, 
request that this e~emplion should be ex-
tended llpto 150 kms. which would help the 
poor. . 

1 wanted to make a request to (he 
Railway Minister before his speech that be 
should not have made the 12.5 per cenl 
hike in fares and should have spared food-
grains and pulses from hike in freight. if 
be had worked in the Railways wilh the 
same efficiencies, wbich he is reputed to 
press, the railway earning could have been 
increased without raising fares and freights. 

If ticket less travelling and other irregu-
larities as also piferage and theft of goods 
iacnecked and continuous watch i~ kept on 
the purchase of equipment for the Railways, 
then the loss of railways and shortage of 
fuods can be made up. 

During the discussion on last year's 
budget. I had said that Railway Minister 
should be the member of the Planning 
Commission, as Railways is a very big 
department. People judge the efficiency 
of Oovernment through Railways. If trains 
arc runnin, punctuany. people think tbat 
Oovernment is running well. If truins are 
not running on time, people think that 

aU is not welJ with cno Government. 

Keeping in view tbe performance 01 
Shri Bansi Lalj; as Chief Minister of' 
Haryana and as Defence Minister at the 
Centre, we hope that he would rectify the 
mismanagement and shortcomings in tbe 
Railway Department. I would request the 
Railway Minister to look toward thi8~ 

aspect. 

I would like to draw his attention to-
wards certain areas of Maharashtra and· 
Vidarbha region. For railway electrifica-
tion work, Delhi·Bombay and Delhi-, 
Madras routes have been mentioned in the 
budget. 00 Bombay·Howrah route, railway 
track has been electrified between Bombay 
Bnd Bhusawal. Electrificalion work on 
the line from Bhusawal to Nagpur is pro-
gressing at a very slow peace and a sum of 
Rs. 3.7 crores has been allocated for the 
purpose in this year's budget. If electrifica-
tion work from Nagpur 10 Durg is aslo 
completed, the entire roule from Bombay 
10 Howrah would be electrified but a meagre 
sum of Rs. 1,00,000 only h;JS been ulloca-
It'd for ek..;trifi(.'afioIJ from Nagpur to 
Durg. 1 woul~ like 10 submit tha t it 
is an important route and Bhilai as 
well ali Rourkda Steel Plants and many 
factories on Bombay side fall on this route. 
Keeping in view the importance of this 
roUle, (he enlirc rouLe needs 10 be electri· 
fied. Like Delhi-Madras and Bombay-
Delhi roules, it is necessary to complete 
this also. 

I would like to say a f~w words about 
new lines. A line alrcdy exists between 
Tumsar and Tirodj. If Kalangi. which is 
only 5-7 kms. away in linked with Ihis 
line, a route via Balaghat would be avail. 
able. which would provide accl'ss to Copper 
and Manganese mines. 

There is a narrow gaugt! line between 
GODdia and Jabalpur. A major accident 
had ocourred on this route during the last 
rainy season in which 300-400 people were 
killed. This line is Joo years old aod i. 
not fit for the engines which run on tbi! 
roule, Many MPs. who have spoken before 
me, have also urged the replacemen.t or 
this track. When this accident occurred, 
the former Railway Minister had gone 00 
the spot and he had said that Ihis work 
would be completed during Ihe Seventh 
Plan, but there is no mention about it io" 
tbis budget. 
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While presenting the Railway Budget 
in 1980. the then Railway Minister, Shri 
lamIa Pati Tripathi had said in his speech 
tbat It would be looked into, but no atten. 
tion bas been paid towards Ihis 80 far. 
I, is my bumble submmissioD that Gondia 
Jabalpur line should be converted into 
broad gauge line. 

We have been demandins for quite a 
lon8 time that a coach factory should be 
set up in Vidarbba. The Railway Depart· 
ment has also identified Bootibori near 
Nagpur for this purpose. There is no such 
Oovernment factory in Vidarbha. I would 
request that Railway Minister should pay 
attention to this matter and sanction this 
project so that a facto~y may be set up in 
Bootibori with the co operation of the State 
and the centre. 

Mr. Chairman, Sir. Mnharashtra Ex-
press runs between Nagpur and KelhapLJI". 
We. would request that it should star! from 
the borders of Maharashtra ~iz Uoodia 
and rUIl upto Kolhapur. I had mude a similar 
request to the Railway Minister earli!?r also 
that Mahara~h(ra Express should stan from 
Oondia. He had sa id that there are no 
terminal facilities at Gondia. I had my-
self visite-d the place along with Railway 
officers. There is suffich:nt space at Gondia 
and there i~ no hindrance at all. 
Maharashtra Express and Dadar Express 
should originate from Gondia so that it 
becomes convenient to Ifavel from one 
end to the other cnd of Maharashtra. Simi-
larly, a stoppage for Gl!etanjali Express 
should be provided of Goodin and a stopp-
ale (or Chhatisgarh Express should be 
provided at Satausa, 

A railway line already exists from 
Bbandara road to Jawahar Nagar. A 
passenger trains runs uplO Tirodi·Tumassar 
road. It should be extended to lawahar 
Na.ar. If it is not possible to run It upto 
Jawabar Nagar due to defence reasons, a 
passenaer train may be run upto Bhandra 
towo. which is quite a big town and the 
bead quarter of the district. There should 
be seprate train from Bhandara road to 
Bbandara town. J I was accepted a Iso, but 
ita operation hus not sta rled so far. 

The bogie attached to l·Dn, 2-Up Mail 
IIId 29·0n. 30-Up Express which runs bel-
ween Bombay aDd Howrah, is not in lood 

condition and it should be of the type .s 
is attached to Express trains at Delhi aDd 
Madras. I hope the bon. Railway Minister 
would look into tbi~ matter, with these 
words I conclude my speech and support 
the Railway budget. 

SHRI KALl PRASAD PANDEY 
(Gopa Iganj) : Mr. Chairman, Sir, I am an 
independent member in the House. There-
fore, after sifting the points raised by botb 
the sides, I would like to submit to tbe 
hon. Mini.ster of Railways impartially that 
there are 2-3 main feature of the budget 
presented by him and most disturbing of 
them all is the 3teep hike in freight and 
farc. 

One of the members hils suggested that 
malpractic:?s :Jnd corruption should be 
pradicatrd, the projecls which have beeD 
taken up should definitely be completed so 
Iha t il!Crc'lse in e1lpcndilure on projects 
could b,~ checked. I hav~ carefully gone 
thlOlIgh thl! budget. 1 belong (0 Bihar. 
Alrhough Bihar is u wry buck ward state, 
yet 110 new project have been proposed in 
the budget for Bihar. You are an experienced 
person and I hope that you will certainly 
pay atlt:ntion towards the development of 
Bihar. which is a backward State. 

The lale Minister of Railway, Shr; 
Ked,,1I' Pdndey had formulated a scheme of 
laying Chhitauni railway line in 1974 which 
provides a link with Nepal. Its foundation 
stone was laid by the latc Prime Minister. 
Smt. Indira Gandhi in 1974. It was hoped 
that the schemes will be completed, trans-
port facilities would increase, but the 
scheme remained on paper only. The 
scheme, foundation stone of which was laid 
by Smt. Indifa Gandhi, has not been paid 
attenlion. If your schemes are not com-
pleted in this way and benefits thereof do 
not reach the pl!ople. nobady will trust 
your budget. 

My another point is that survey for the 
conversion of Siwan·Gorakhpur narrow 
gauge railway line into broad gauge was 

completed in 1972-everybody knows H-but 
no work on this line has yet been started. 
Similarly, the schemes were chalked out to 
acquire land and to conduct survey in 
respect nr laying a new railway line b~tween 
Thane and Bbatni. but no concrete step. 
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have so for been taken. If keepio8 in view 
the convenience of the people who at pre-
sent go from Gopalganj and areas near 
Nepal Border to Bhatni, a link line between 
Thane and Dhatni via Gore Katya is laid. it 
will reduce ~he distance definitely by 400 
kilometers thereby providing convenience to 
the public as well as to the railways. 

Similarly. when Gandhi Bridge was 
constructed in Patna, survey for Digha 
Bridge was also conducted. Now, with 
Shri Bansi Lal taking over as the Ministry 
of Railwa)s, the people were hopeful that at 
least a provision for Digha Bridge will 
certainly be made in the new budget, be· 
cause you will find Ihat there is no transport 
facility availubk to the people who travel 
to Chhapra and areas bordering Nepal from 
there. They all have to travel via Barauni. 
If you get the construction workdone on 
Digha Bridge under the plan, YOll will find 
that the Railways will certainly rarn profit 
from Bihar. 

In addition to this, l. am to submit that 
the Nepali and other r~:sidcnts of Gopalganj, 
a newly crea tcd dislricl, are deprived of 
railway facility. Aftlf allaining indepen-
dence, 85 pcr ct.:nt pcopk living in rural 
areas had the exp,ctations that thc-y will 
get railway facilily. but what happened is 
exactly the other way round. These 85 
per cent rural people, who cannot raise 
slogans in support of their demand.~, cnn. 
not meet their rt'presentatives for redressal 
of their grievances for want of money, are 
in such a condition that if they wish to 
have a glimpse of the train at a railway 
station, it will take them two-three months 
to fulfill this wish. Therefore. I request 
that new railway lines may be laid for the 
development of rural areas. With the 
laying of Bhatni-Gopalganj railway line, 
population of 60 lakh will certainly be 
benefitted. With these words, I hope that 
tbe hon. Minister will surely consider my 
suggestions. 

SHRIMATI USHA CHOUDHARI 
(Amraoti) : Mr. Chairman, Sir, I risc to 
support the railway budget for the year 
1985·86 presented by the Minister of 
Railways. We are grateful to the hon. 
Minister of Railways for reduction in the 
levy of surcharge on rail fares from 12 per 
cent to 10 per cent, which he has announced 
Just DOW in bis II*~h. But at the sarue 

time, we had also hoped that he would 
announce some reduction in the Jevy of 
surcharge on season ticket. It would havo 
been a matter of pleasure for us, had tbe 
hon. Minister done so. Today we see tbat 
in city like Bombay, the daily life of its 
residents has become a burden on tbem. 
You said that income of the railways there 
was compart ively les~, but it is not correct. 
Income of the railways has increased to tho 
take of Cfores of rupees year after year. 
Railway travel is an essential pact of their 
daily life and you have proposed a stoep 
increase on reason tickets. I request that 
you may reconsider it. I am of the View 
that for the people of Bombay city. for 
whom life itself is a burden. lhis increase 
in fares is not justified. The system of 
realisation of fares is also not proper 
lhere and the railways always suffer loss on 
this accoun~. 

While supporting the budget, I would 
like to say that the Railways hav~ become a 

pact of the life of the peopl{~. Today, the hectic 
pace of the life of rhe common people is 
reflected in the working of the Railways. 
Railways ar~ an important medium for 
bringing about speedly economic and SOCial 
changes. But, when we view the railway 
accidents and collsequent losses, it gives our 
appearance of a sick industry, a crisis. 
stricken industry. Therefore. I want tbat 
for such a big industry, 20 percent allo. 
cation should be made for the development 
of the Railways in our Five Year Plan. 

You have announced reduction of 2j-
per cent in surcharge on railway fare, but 
at the same time, I want th:!r you re-consider 
the case of season tickels. You have made 
proVision for two new railway lines in 
Madhya Pradesh. J do not want to 
comment on iI, but this much I mllst say 
that these new lines must he given to those 
areas where they arc needed most. I 
suggest that you constitute an expect 
committee which may visit different arca. 
and submir its report. OUf Finance Minister 
has said that he wants to remove reliont! 
imbalance and we want to make industrial 
developmrnt by eSlabli.hioS reaionll 
balance. Therefor!:, I want to say that he 
must ensure that injustice is nOI done to 
any area. as has bappeoed in Vidha.bha. 
Amraoti region. We have been told in reply 
that, thlt line cannot be prOvided due to 
paucity of fund,. Poalibly. it may be ttuo. 
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,I would Jike to say that whenever a decision 
is taken by the Government here and ir the 

· State Government wants to appoint a 
committee in such a situation the decision 
Is not implemented. That is why I had 

· requested that an expect committee should 
be constituted to decide as to which railway 

, line in which particular area is 10 be given 
priority, and provision for this purpose 
should be made in the budget. Keeping 
. in view the proposed criteria, I again de-

, mand a railway line between Amraoti and 
',Narkhed and hope that you will give it 
seriou~ consideration. 

I want to draw your attention to 
snother issue which has not been discussed 

'here. During the Brillsh rule. East 
India Company used to run small lines. 
Perhaps they were narrow gauge lines. In 
my constituency, narrow gauge Jines of 
Akola. Amraoti connected by Dayapur 
and Murtizapur wC'ce under the control of 
East India Company. There are many such 
lines elsewhere in the country. These lines 
are not beiqg run properly. We want that 
Ministry of Railways should take over 
these lines, so that thes~ lines could be 
developed properly. EleClricity is also not 

· there. People travel in d:ukness in those 
trains. These railway lines should be laken 

. over by the Central Government and 
, improvrnents made there. 

You have made sufficient provision in 
this Budget for renewal of the old railway 
tracks. I would like to draw your atten-
tion towards the fact that although there 
is provision for renewaJ of the tracks, yet 
there is, good deal of mismanagement. 
There are many railway lines passing by 
metroro1itan cities and in sanitary condi· 
tions prevail on either side \1r the trach 
and stagnating water accumulates there. 
It often becomes a water of controversy 
whether the land on both sider of the 
track is under the control of th~ Railways 
in thaI of Corporation, but w:! must ensure 
tbat it is properly maintained. Many 
uDauthori~cd persons occupy that land and 
misuse it. It is nece.ssnry 10 check this 
practice. 

In your speech ~ou have said that one 
of tbe reasons for hike in farcs is 10 pro-
vide protection to the Railways to increase 

, its assets and also to expedite: Ibe imple-
· _t aotion of the n:w schemes. 10 tbis 

COQneclion I would like to draw your 
attention towards RPF and GRP. Althougb 
both are police Departments of tbe 
Railways, yet there is no co-ordination 
between (hem, Many a time problem 
about demarcation of their pOwers has 
arlSCIJ. I want that their powers should be 
clearly defined so as 10 ensure coordjnation 
between them. There is great need of in. 
creasing the staff also in these Departments . 
With the increase in the staff, it will be 
provide to provide protection to the 
Railways. 

Now I will draw your attention towards 
railway accidents. You have made suffi. 
cient provisions for compensa ling tbe 
Victims of railway accidents but this will 
rather create fear and lack of confidence. 
People will start thinking that number of 
railway accident will go on increasing 
and you will go on paying compensation. 
This is not the right attitude. Human 
life is not that cheap. It cannot be com-
pensated. It should, therefore, be your 
endeavour 10 pay maximum attention to the 
prevention of accidents. 

Two years back one lady Bhinoo, 
Dadlani was raped and then murdered in 
Tamil Nadu Express. I am myself a witnes 
in that case. An unauthorised hawker 
was allowed to sit in that compartment. 
Your T.C. did not check him. Everyone 
was in collusion. Railway police also 
showed slacknes~. When tbe attention of 
the lale Prime Minister, Mrs. Indira 
Gandhi was drawn towards this case, she 
understood the case and I remember, she 
had made inquiries from the tben Minister 
of Ralways and also made certain sugges. 
tions, You should increase the number 
of G.R.P. and Railway Police persaionneI so 
that security of the ladies' compartments 
and the laoies can be strengthened. Our 
Prime Minister, Shri Rajiv Gandhi has 
declared that there should b\: a clean admi-
nistration and this is (he need of the hour 
and we regard it as our ideal. It should, 
therefore, receive your special attention so 
that ollr Railways may progress. We are 
confident that under your abJe leadeship 
our Railways will march (orward. With 
these words 1 support the demands of tbe 
Railways. 
[E",,'iJh] 

SHRI ANANOA GAJAPATI RAJU 
POOSAPATI (BobbUi): Mr Chairman. 
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Sir I . while rising to speak on the supple-
mentary Demands of tbe Railways. I would 
Jike to make a few points. In this connec" 
tion, I would like to state that one cannot 
take a monotheistic view of the transport 
industry. The Railways are a part of fhe 
transport industry and unless they perform, 
unless they have a role to pJay, this giant 
organisation will definitely go into the 
archives by the turn of the century. At 
this juncture. I would like to mention that 
in 18th and 19th century England, you had 
tbe canal ways and you had other systems 
of transport and the railways went into the 
background after some time. In this connec-
tion, I would also mention the will of a 
rail-road giant in the Uni ted States. He 
had written a will in which he said that his 
progeny and his successors would dea I 
only with railway stock. And now today. 
those people are all paupers. Tberefore, 
on a similar basis. we only hope that this 
monument of Rs. 8.500 crores does not 
find its way into the mus~um shortly, at the 
turn of the cen tury. 

The dynamics of development requires 
innovations, innovations that have taken 
place in other countries like Great Britain, 
Soviet Union and the United States. 
Th~re is a need for upgradation of perfor-
mance. In this connection, I would like 
to mention that even though railways are 
supposed to be performing a social func-
tion. the amount of inventory which is tied 
in there, of industry. trade and agriculture 
is something very substantial and the 
carrying costs are also very high. There-
fore another urgent aspect to be tackled 
is the problem which we have been facing 
since the Second Five Year Plan, viz, the 
bottleneck between the railways the coal 
mines, the steel plants and the power 
plants. This drag on development should 
be as soon as possible. resolved. 

Increase of freight and passenger fare 
has has been done by the rule of thumb. It 
is always on a cost plug basis. But that 
would not be proper, because unle~s the 
pricing is raliona Used, we will not be able 
to find any improvement, and we find that 
evory year costs are going up and every 
year prices are going up without any conse-
quential benefits. Therefore this ad /we 
manner, the way things are going, should 
bo cbaqed and I would like to IUSP" a 

few things and term it as stray thougbts 
which I have. 

Just as containerisation has gone abead 
in shipping, perhaps some kind of innova-
tion should also be thought of in the 
railways. Then again, the social burden 
as given in the budget is Rs. 53S crores. 
But the indirect costs of track-sisnallinl 
and administration have not been absorbed 
into the accounting system. Contributjon 
accounting has not been followed, nor bave 
profit interests, cost interests and invest-
ment centres been thought of. More im-
portant, qualitative targets are also as 
important as quantitative targets. While 
seeing that the dividend liability of Rs. 475 
crores is of an ad hoc nalure, I would like 
to say that it should be put into the 
Genera I Account on some basis or bases. 

When money is being appropriated 
from the Consolidated Fund of India. I 
would request the Railway Minister 
though you, Sir, that opportunity should 
be given to members like us also to make 
a few observa tions. 

SHRI MULLAPPALLY RAMA" 
CHANDRAN (Cannanore) : Mr. Chairman, 
I am extremely happy to support the 
Railway Budget for the years 1985.86, 
Before I go into the details. I would like 
to congratulate the hon. Railway Minister 
and his colleague Shri Madhav Rao Scindia 
for presenting this development-oriented 
budget. 

While fully supporting the budget, I would 
like to draw the attention of the Railway 

Minister to the latest Report of the Railway 
Convention Committee which was presented 
in the House in the month of August last. 
I would like to say that in the recom-
mendation it was clearly stated that tbe 
railway must playa pivotal role in the 
development of backward areas. 
Unfortunately, when deciding about new 
railway track. this vital factor had Dot 
been taken into serious account. 

I come from the backward area of 
Malabar which is northern-most part of 
Kerala. We were being tantalised with the 
proposal of a railway line from Tellicherry 
to Mysore for the last 84 years. Sec, Sirt 

railway proposal is 84 year old. When the 
Britishers were ruliog the country in 1901. 
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the 6rst survey of the Mysore-Tc II i cherry 
line was conducted. The Britishers clearly 
understood the strategic importance and 
the economic viability of the railway line. 
A,ain another survey was conducted in the 
years 1910-11, but it could not be completed 
because of the outbreak of the First World 
War. After independence, varJou 
representations were made by various 
agencies (or tbe starling of this railway 
line. In the fifties also, another survey was 
made. Altogether subsequent governments 
bad spent neraly RI. 2 crores for the survey 
of Mysore to TelJicherry line. But I am 
sorry to say that nothing has been done so 
far in this connection. Sir, it is to beDoted 
that by the opoening of Ihis line from 
Mysore to TelJicherry the distance from 
North India to Kerala can be cut by about 
400 miles. The City of Mysore is already 
connected by rail to NOrlh India. Hut from 
Tc:llicherry to Mysorc one has to depend 
on road transport alone. Supposing a 
railway track is connected from Mysore to 
Tollicherry. This distance can be reduced. 
considerably. Sir, the distar.ce from Mysore 
to Tellicherry by road is J2S miles, but the 
distance from Mysore to Tellicherry by rail 
is 504 miles. From Mysore to Tellicherry, 
one has to proceed now to t he round a bOll t 
route i.e. via Jollerpetta in Tamilnadu. 

About 1000 Jorries are plying on the 
Telllch~ny·Mysorc roUle daily. Ncarly 
100 !:>uses arc running on the same route. 
So, B ru,lway line on the route will definitely 
promote the economic development of 
the area. Tcllicherry. (annaore, Badagara 
and Calicut ports on the coastal Kerala 
also wi)) greatly benefits hy this project. 
You will !ldmil that 84 years is 100 long a 
p~riod by allY yardstick. I earnestly request 
the hon. Minister to consider this plOject 
and include in the Seventh Plan. 

There is another demand for Kutlipuram. 
(luru\,ayur Line. Millior:s of pfOplc are 
roing to the farmous Shri KJ ishna Temple 
0r Gurllvayoor every year. Our beJovld 
Prime Minister )ule Incliruji and the frrmer 
Rallw:.lY Minisler, Shri Kl1malapati Tripalhi, 
wh(·n tk'Y crjme to Kcrala, had given clear 
assurances, in this regard. Unfortunately, 
nothing hilS been done so far; and not even 
a single pic has bcen illCiudcd in thi~ budget 
for the line. 

'Now, I would like to to say sOrT,ething 

about the Alieppey·Kayankulam line. Only 
Rs. 10,00 has been aHotted for this project. 
I regret to say that this is ridiculously too 
Jow. 

I would like to mention another 
important thing about a proposal to set up 
a coach factory at Kanjeklcode in PaJabat 
District. A survey was already made and 
if my information is correct, the report was 
in favour of Palghat. 

AN HON. MEMBER: Mention about 
Cochin·Madurai line also. 

SHRI MULLAPALLY RAMA· 
CHANDRAN: Yes, that also is there. 

I understand that the Coach Factory is 
going to be shifted to some other place in 
the North I am sorry to say nothing has 
been done in this regard. 

Again, I regret to state that nothing 
has been done about the proposed diesel 
engine workshop at Trivandrum. 

MR. CHAIRMAN: Please conclude 
now. 

PROF. P.J. KURIEN (ldukki): It is 
his maiden speech. Let him continue. 

MR. CHAIRMAN: There are a number 
of Members who want to make their maiden 
speech. 

SHRI MULLAPALLY RAMA. 
CHANDRAN: I am sorry to state that 
the traffic facilities and station facilities at 
Cananore, Tellicherry, Badagara, Kasaragod 
and Calkut arc awe fully inadequate. 

The commuters in MaJabar area are 
undergoing a lot of difficulties. I request 
the hon. Railway Minister to visit the 
Malabar area and see for himself the 
problemes faced by the passeDsers. 
Condemned railway coaches, rejected by 
the other Railw8) divisions are being sent 
to Malabar. Tfie faciJilics even inside the 
I Class compartments arc hopelessly bad. 

From Shoranur to MangaJore, nOlbin. 
has been done to double the raillway line. 
The Kera la Government has off'ered the 
supply of electric power at a subsidised rate. 
My humble rrquest to the Railway Minister 
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is tbat priority may be given to electri-
fication of the railway lines, espeoially the 
route from Trivaodrum to Mangalore. 

It is my humble request that the 
Railway Minister may kindly look into 
these problems and serious attention may 
be given to these proposals. 

[Tranllalion] 

SHRIMATI VIDYAWATI CHATUR· 
VEDI (Khajuraho): Mr. Cbairman, Sjr, 
I thallk you that you have given me a cbance 
to speak after a loog wait. r support the 
Budget presented by tbe Railways. Minister of 
I appreciate his courage that in spite of 
a deficit Budget, he has announced in his 
speech reduction .in thd proposed passenger-
fares from 12t p~:rceDt to JO percent. He 
has increased the freights by IO percent. 
Of course, he will not be praised for presen· 
ting a deficit Budget t rather he will be 
criticised; but Mr. Chairman. ~hat is the 
alternative. All of us want new railway 
Jines, renewal of old rail tracks and 
replacement of obsolete rolling stock, 
electrification of th.! tracks and conversion 
single lines into double lines. For doiog 
all these things. I don', Ihink the hon. 
Minister has a magic lamp. After all we 
have to find some way. Mr. Chairman, 
Sir, when we hay:! faith in democracy and 
have been elected democratically, tben we 
have sec as to who wi II be affected most 
by the proposed hike. We will have to see 
whether it is not the poor and the down· 
troddden who have been affected by Ihis. 
I would like to submit that our bon. 
Minister has treated all the classes 
equally -be it poor, backward or the weaker 
or affluent sections of she society. to per-
cent hike has been imposed on all. You 
have increased the freight for commodities 
like pulses, salt or vegetables. You have 
increased fares for air conditioned coaches; 
there ia nothing wrong in it. You may 
increase First class fare also but it is our 
duty to give ft'lief to the weaker sections 
who travel by second class. I would submit 
that I will be grateful jf you could 
reconsider this increase. If it is not 
possible to do so, then I would like to 
aUlacst that class III may be revived. This 
wHl, at least, give relief to the poor, weaker 
and backward sections of the society. I 
will be srateful if this relief is provided to 
tbelll. In tbis Year of tbe Youtb, you have 
liveD exemptioD of l' percent to the youth 

provided they travel in a group of ten. It 
will better i r this cOllcession is given to 
groups of five and above You JC!terve 
congratulations for maintai oi 11& the conces. 
sion, wbich was given to children in the 
year of the child i.e. increasing the age limit 
of children from 3 years to 5 years for frcc 
travel. My friend. Shrimati U!>ha in her 
speech has stated that thCf¢ is imbalance. 
I also feel that tbe imbalance is increasing. 
Where there are already three I ines, six lines 
are laid; where tbere is already board gaugo 
line, more broad gauge Ii nes are laid 
and that route is electrified also. 
A developed route is f,mher developed. 
But there are regions where nC' work bas 
been done and after 35 years of independence 
people have not seen a train. They too 
are aspiring to have railway Iin(!s and trains 
in tbeir areas. TJ. rem\)vl.! this imbalance 
she has suggested the comtitution of a 
Committee. You wjl1 have to rern,)VC this 
imbalance ei,her by comtilLlting it Com-
mittee or by taking some oth.!r step ... 
(Interruptions) M~mbers from West Bengal 
stand up and start shouting. PcrhJps they 
can get their d~mands conceded by shouting 
whereas p:!rcentagc of railway lines lh~re is 
more than th<1t in many biggf!r States ...... 

(lllterrupl;om) 

SHRI NARAYAN CHOUBEY 
(Midnapore) : You may also shout. 

SHRIMATI VIDYAWATI CHATUR. 
VEOI : You keep quiet. J did not disturb 
anyone. Areaswise, Madhya Pradesh i~ the 
biggest State but percentage of rhe railway 
lines is just 13% and in the adjointing State 
of Rajasthan this percentage i~ 16%. In Ultar 
Pradesh, which is the larg,~\it State so far as 
population is concerned, the percentage of 
railway lines is 30% whcr"'Js in West 
Bengal this percentage is 42. In spite of 
tbis, they are shouting the t their Slate is 
being liveD step motherly treatment and 
they raise slogans. I want that the im-
balance should be removed. I have gr~at 
expectations from the Railwly Minister. 
He has done a lot of developmznt work in 
the area, he represents. You nre well 
aware that the backward areas can be 
developed only when means of transport 
are available. You have made provi~ioo 
for Satoa aDd Rewa line. Regarding Guna 
and Btawah it hu been stated that this is 
dacoit infested area and a Railway line is ' 
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beiDI Jaid tbere to solve tbe problem. 
(lnttrruptl()"s). You may also be aware 

16.00 bu. 

tbat the a proposal for laying a railway 
Jine from Lalitpur to Banda, which is in 
dacoit affected area, has been pending for 
quite sometime. From that area not one 
but four Members of Parliament have 
apprised you of the position that there is 
poverty and unemployment in that area and 
DO industry has been set up because there 
are no means of transport. In Ihis area 
tbere are huge mineral deposits. I would, 
therefore, request you that a railway line 
from Lalitpur to Banda l'ia Khajuraho 
should be laid without further delay. 
Khajuraho is famous the world OYcr and 
all the people can neither want to go by 
air nor can they alford 10 do so. If r.:lilway 
facilities are provided you may earn lot of 
foreign exchange from that area and 
simultaneousiy, that backward area will 
also pr()gres~. The people of the area will 
also be helped in solving the probkm of 
dacoils. 

Besides. I had also written to YOLI tb~t 
you have increased the numbcr of stoppages 
of Qutab Express, which rUllS from Nizam· 
mudin to Jabalpur. These stopovers were 
not there earlier. There are a Ircady many 
trains running between Delhi and Jhansi 
and the addition of these ha Its was nol 
necessary. On the other hand after Jhansi, 
tbe Districts of Madhya Pradesh such ClS 

Tikamgarh, Chhatarpur, Panna, Rewa, 
Saloa, Shahdol dislricts etc. should be 
linked with Jabalpur On account of the high 
court and other courts whkh hold their 
sessions and many other offices situated 
there. But there is no station in Tlkllmgarh. 
I want to know how many mort: stations 
you will add. You have nOI conceded the 
request for slopping it &t Niwari which is a 
station of Tikamgrah District. J want to 
submit humbly that you should provide 
facililY of Qutab Express to those people 
also so that they roo may be able to go to 
JabaJpur. 

In conclusion, I rrquest you to work for 
the development of backward areas. If we 
talk of socialistic paftern of society then 
we will have to remove rhe imbalance and 
we will have to think of these arcas also 
where' eveD after 3S YL'ars cf independence 
no progress bas bc:C'o made. With these 

words I may also submit that the timiD8S 
of the Qutab Express should also be 
changed so that it may reach Jabalpur 
exactly at 8.30. The train should start 
early from here so that chain pulling 
may stop. It is the commuters who 
resort to cbain pulling. I have also 
sent a complaint to you. 11 is in 
connection with the transportation of 
betel leaves. 10 my arta betel-lear farming 
is done on large scale and as you know 
betel leaf is very delicate and if its trans-
portation misses one traio, it gets damaged. 
I have written to you many a time that 
betel-leaf farmers are being harassed at 
Jhansi Station. They are asked to pay 
Rs. 12/- to Rs. 18/- per basket. If it is 
not paid the consignment is held up and 
the traders have 10 suffer losses worth lakhs 
of rupees. Betel-leaf is exported to many 
countries, iDclu~ing Pakistan and Bangia 
Desh. We earn a lot of foreign exchange 
from it. Once again I draw your attention 
towards this complaint and request you 
that ~omething should be done to give 
relief to the betel-leaf farmers. With these 
words, I thank you for giving me time to 
speak and I support the Railway Budget. 

(Engli5ltl 

SHRI K.R. NATARAJAN (Dindigul) : 
Mr. Chairman, Sir, on bl!half of AIADMK 
I welcome this budget. Yet I have to make 
some suggestions for consideration and 
implementation by the hon. Minister for 
Railways. 

There is no provision for construction 
of new railway lines in Tamil Nadu in 
spite ot' genuine demands made by the 
Puratchi Thalaivor M.O.R.'s Government 
of Tamil Nadu. Tamil Nadu Government 
included important railway Jines in State's 
recommendation in Five Year Plan for 
198()'S5, oamely-

(1) Diodigul to Cum bum via Periya· 
culam railway line; 

(2) Bangalore to Pondicherry line via 
Hosur, Palacode, Krishoagiri. lolar-
pet, TiruvanoamaJai; 

(3) Chamarajanagar-Palanin lice; 

(4) Karur to Tuticorin via Diodigul 
Broad Gauge line. 

Construction of these raHway line5 is viral 
for economic development of Tamil Nadl,l ... 
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Katur to Dindigul broad Kauge line in 
Tamil Nadu has been a dream for decades 
but the slow progress on this liDe bas 
Duahed the other of Tamil Nadu to back· 
afound. Tbis project is meant for tbe 
economic development of the people of 
Tamil Nadu. So, I demand an early 
execution of this project 

Broad Gauge line Co be laid from 
Bangalore to Pondichmy via Hosur, 
Palacode, Krishnsgiri, JOlarpet and 
Tiruvannamalai is a very important line. 
This linc connects three Stales, namely, 
Karnalsh, Tamil Nadu and Pondicherry. 
It is Pondicherry which give shelter to our 
great poet, Mahakavi Subramania 
Bharathiyar and Aurobindo Ghosh. Also, 
it is the birth-place of our great poet 
Bharathidasan. Moreover, there eXISts a 
railways line between Tiruvannamalai and 
Pa lacode. So, it is easy to lay Ihis line. 

I would request the han. Minjsll~r of 
Railways (0 look into (he backwardnc~s of 
(he regions and areas Clnd also considt:r 
the need for further development in 
respect of economy, commerce and indus-
trialisalion and to make plans for fUlure 
development of railways. 

[Sbri Sharad Shankar Dighe in rhe Chllir} 

Kodaikanal is known as the Princ.:ss 
of Hill Stations. Tourists allover the 
world visit this hill station. Though it IS 

a good tourist centre, it is not served by Ii 
railway line. unlike Uthagamandalam, 
Kodaikanal j') situated in the backward 
district of Madurai. So, J demand II 

traffic survey from Madurai 10 Kodaimanal 
to be under taken and necessary steps 
taken. 

A diversion has to be taken from 
Sholavandan to Curnbum via Batlagunda, 
Nilakottai, Periyakulam Cumbum and 
connect it with the Trivandrum lioc. 

There should be another railway line 
laid from Tirumaganlam to Cumbum lila 
Sedapatty, and Elumalai and conntct it 
with tbe Trivandrum line. 

An overbridge has to be construcled 
over the railway line in Dindigul Immedia-
tely. A number of trains pass through 
this ~tction. So, the gales over (he level 
cross-ings remain closed most of 1he time 
and the traffic comes to a dead stop. The 

movement of vebiclts is virtually stopped. 
School-going children. office-aoers, vendors 
of vegetables and other artkles of daily 
necessilY are nOI able to reach thoir dcatj. 
nations for a long lime and people are put 
to a lot of suffering. So, I demand the 
immediate construction of this overbridge 
in Dindiaul. Provision has 10 be made 
in this year's budget itself. 

The melre gauge lines were laid by 
Lord Dalhousi in IB60 from Egmore to 
Tirunelvcly and Tuticorin Ilia chord line 
and the rna in fine through Tanjore. So. 
these lint's have to be converted inlo 
broad·gauge and dfluble line has to be 
provided, for \\ hich plovision has 10 be 
made in next ycar'~ blldgl'j, 

There is a Jong'§lallding dt'Ullwd (or 
doubling the line b"lwern Tambaram and 
Ch inglepet in Ordt'T 10 mcel the iTowina 
Irallk nerds of the areA. This demand 
is pending frcm the days when Shd O. Y. 
AlugesOln was the Deputy Railway Minister. 
So, 1 demand (hat provision should be 
made for this in this year's budget. 

The farc and (rl.!ight rates are increased 
year aflt:f year. The income from passen-
ger farcs is going up, but Ihcre is no 
proportionate increase in the amenities 
provided 10 pa~scngers. In many railway 
stations there j~ no provision for supPly of 
drinking water. In many stations (he, 
toilel facilities are very poor. Even in 
those stations where they are provided, 
they are not maintained properly. There 
are 00 pr0l"~r lighting arnmgements in 
many of Ihe stations and in the runnin. 
trains, The retiring room facilities leave 
much to be desired, The passengers are 
not getting decent nutritious food at 
reasooable rates in the railway stations. 

To cope with the increasing demand, 
the railway system bas to be modernised 
and computerised. There sbould be more 
and more electrification; track renewal bas 
to be done at a faster rate; metre.gaute 
and narrow·gauge have to be converted 
into broad·gaugc. Several bridges have to 
be rehabilitated, Many wagons are lick 
and tracks overaged. Hence, rehabilita-
tion work has to be speeded up. 

For instance, the railway track from 
Pcralam to Kodaikanal is more tban • 
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century old. very much out·dated. The 
track canDot carry heavy weight goods 
trlin. So, tbe track has to bl! dismantled 
aDd • new track laid. 

There is an increase in thefts in the 
yards. running lrains, loco-sheds and work· 
sbops. It is senerally said that the RPF 
mon themselves commit these thefts. So, 
they should be watched and checked and 
this malpractice put down with an iron 
bind. 

About 40 perc~llt of tbe railway 
employees are casual labourer. They have 
to be absorbed, and, made permanl!l1t 
employees and proper safeguards provided 
to them in regard to their conditions of 
work: The railway employp.es in semi· 
urban and rural areas are undergoing a Jot 
of sufferina. They should be given proper 
treatment. 

Because there is a heavy rush and over· 
crowding, more trains should be run bet· 
ween Madurai and Bodi )ine, Coimbatore 
and Bangalore, Coimbatore and Tiruchy, 
Dindigul nnd Coimbatore, Madurai and 
Tuticoria and Madurai and Tcruoelveli 
aDd Cape Comori" lines. 

Resarding appointments in the Railway 
administration, there is a provision for 
reservation of Scheduled Castes and Tribes 
people, but the percentage of appointments 
in the r~served catt'gory is not adequate. 
This should be increased further. Even 
though there is a provision for r:servation 
it appointment for the backward class 
people under Article 15 and 16 of the 
Constitution of India, tbe provision under 
Article J6 of the Constitution of India has 
become a dead letter because there is no 
provision for the:; backward class people. I 
demand there should be a minimum reser-
valion of 30 per cent for the people 
belonging to the backward classes. 

There is no reservation for the denoti-
Bed tribe people. At least fifteen percent 
of the posts should be restrved for the , 
people who belong to this category. 
Durio, the British days these people were 
treated as criminals. They were prevrnted 
from loinl from one place to another 
without passport. 

1 would also demand that tbree per' 
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cent of the posts should be reserved for 
the PiramaJai KaHan. Their population 
in Tl1mil Nadu is 35 lakbs. So effecrively 
they were prohibit~d from moving about 
and doing their business during the British 
days that they were pushed five centuries 
behind. Therefore, it i41 the duty of the 
Government to see that they are rebabi .. 
Iiated and brought up. 

I would request the Hon. Minister for 
RailwJYs to kindly talee note of the points 
thaI I have made just DOW and see that 
necessary actiolJ is taken to meet the 
aspirations of the people of the State. 

[Trans/ation] 

SHRJ R.S, KHIRHAR (Sitamal'hi): 
Mr. Speaker, Sir, I welcome Ihe Budget 
presented by tbe hon. Minister of Railways. 
MallY Members spoken about effecting 
morc and more improVl:mcnts in the 
Railways. We lalk about the develop-
ment and uplift of rural areas. Through 
you, I would like to draw the attention of 
lh~ Minister of Railways to the fact that 
the role of Railways in the development 
of rural areas is not reflected in the railway 
budget. In the last decade, roads were 
d(!veloped by selling up Rural Engineering 
Organisations in rural areas, but the 
Railways arc Dot playing any role in this 
regard. I fcel that the Railways should 
also contribute towards the rural develop-
ment. 

Mr. Speaker, Sir, I came frow Sitamarhi 
whicb is situated on the Nepal border. 
The area of 2eO kms, Darbhanga to 
Narkotiaganj lines on Indo.Nepal bordet. 
Fifty percent of produce in Bihar-be it 
maize, wheat or rice-is produced in 
Motihari, Sitarnarhi and Darbhanga, but no 
marketing facilities are available in the 
absence of a railway ]jne. When late Sbri 
L.N. Mishra was tbe Railway Minister, a 
survey of a railway line from Sitamarhi to 
Muzaffarpur was conducted, but there is 
no further progr~ss line we do not know 
the rfasons therefore. I receiveri a Jetter 
on 15th February from the han. Prime 
Minister in which I have been informed 
that my proposal for construction of a 
railwl1Y line from Sitamarhi to Muzafl'arpur 
has bl:cn forwarded to the Railway 
Minisl('r (or txamination. No mention baa 
been made about it in the ezaminatiotl 
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report presented recently. I would request 
the Railway Minister to pay attention to-
warda it in the interest of the security of this 
border area and for the growth of induss-
tries and trade ih the rural areas. With 
these words I suport the Railway Budget. 

[English] 

SHRI D.K. NAIKAR (Dharwad 
North): Sir, regarding the Budget intro-
duced by the Railway Minister, I want to 
say a few words about the railway lines in 
Karnataka State, to which 1 wanted to 
draw his attention. Unfortunately, the 
Ministrr is not here. Still, 1 believe that 
he will take note of what I say about the 
railway linl!s so far as Karnataka is con-
cerned. 

In Karnataka there are two melre gauge 
lines. One is Miraj·Bangalore line :lnd 
the other is Hospet·Hubli line. There is 
a longstanding demand of lhe p~oplt! of 
Karnataka 10 convert them into broad 
gauge lines. Several efforts have been 
made from the very beginning, but no 
tangible results have come. Unfortunately, 
although the portfolio of Railways was 
held by many Ministers belonging to our 
State, right from Mr. Da!lappa. Mr. 
Poonacha and othrcrs, yet these IWO lines 
were never conveted into broad gauge 
ones. Last year we approached the hon. 
Minister and he was kind enough to order 
a survey to be conducted and the survey 
reportlt are pending before the Ministry, 
and I expected that these two would be 
included in the present Budget. But I am 
sorry they were not included. In thIs 
conntectson. 1 may tell you that if you go 
to the neighouring Stales of Andhra 
Pradesh, Kerala and Maharashtra, you will 
flund that every line there is broad gaugl!, 
bnt s! it not so in Karnataka. I do not 
kuow why this kind of regional imbalance 
is created so far a, the RailwliY lines are 
concerned. When I c;(pecled the Railway 
Minister to do some jw;tice to rdl10Ve 

regional imbalance, it was not done. But 
I remember that he menlioned In his sp;!ech 
that he will speed up (hI! existing ones and 
will take up the new work on a highly 
selective basis. If that is the case, these 
two works along Wilh the additional work 
of Hubli-Karwar line should be taken up 
because tbere is industrialisation and heavy 
traffic there. So. they flhould be under .. 
)Ikon immediately, at least in tbe oext 

budget. 

[ Tranl/atlon] 

SHRIMATI USHA THAKAR (Kurchi): 
I welcome the Railway Budget presented 
by the hon. Railway Minister. 

Kutch area is situated on our border 
and is also a very backward area. We 
know that there is a proposal to lay a 
railway line from Gandhi Dhim to 
Lllkhpat in Kutch. I request the RaUway 
Minister to include this line in tbe current 
years budget proposals. We arc aware tbat 
survey work of this line bas already bocn 
completed from Gandhi Dham to Lakbpat. 
All the fOllr Talukas i.e. Lakhpat. Mandavi. 
Mundra and Jakbau will be covered by 
this line and the problem beiDi faced by 
the residents of these areas will be solved. 
Unemployment problem of the people 
would also be solved. Besides, loadiDI 
and unloading of lignite and salt would 
also became easy. So, 1 request tbe 
Railway Mjni~ter to include this line in 
the current year's budget proposals. The 
Railways would earn optimum revenue 
from goods and passenger traffic bandIed 
on this line and it will facilitate return on 
the capital inVl:Slml'nt of the Railways. 

I congratulate the hon. Minister for 
having introduce a super fast train from 
Bombay to Kutch Gandhi Dham. Students 
or Kutch have to go to Anand Viallabb 
Uidya Nagar for study, in the absence of 
a college there. Previously. Janata Express 
and Saurashtra Express used to stop ae 
Anand, but with the introduction of the 
super fast train that stoppage has been 
withdrawn putting the students into Ireat 
difficulty. 1 request that the super fait 
train may be provided stoppage at Anand 
and it should be named as Kutch Mail. 

SHRI RAM BAHADUR SINOH 
(Chapra) : Mr. Chairman, Sir, developtDe'u 
of a country depends on the means CJf 
transport, just as blood circulates in tho 
body through veins and actives. Bach Plrt 
of the body gets blood through veina and 
that is why the body remains healthy. It 
any fault develops in it one falls ill. 
Similarly. if means of transport of • 
country get interrupted, lhe country lep 
behind economically and socially or 
culturally. Consumer-goods are .,troduced 
in one part of tbe counlry and these arc 



'255 RflOlutlon Re : RaHway MARCH 20, 1985 CO"Hlltlofl Committee 256 

made available to consumers livina in 
different parts of the country through 
means of transport. 

Means of transport also play a great 
role in the exchange of views. Therefore, 
country's development is linked with the 
development of means of transport. Among 
the modes of transport available in OU.· 
country, Railways is the most important; 
but there is a feeling among the people 
that the trains are not punctual and there 
is lack of accommodation, electricity, 
water and security in trains. Life and 
property of people arc in danger in trains. 
Due to this feeling people are attracted 
towards motor transport. Therefore I 
would request the Railway Minister that 
if he formulates a time-bound plan aDd 
Itart work with determination only then 
be would be able to undo these impressions. 
Unless the Railway Minister takes firm 
steps alongwith a time bound plan for the 
development of Railways, such feelings 
cannot be removed from the minds of the 
people. 

A proposal for constructing an over-
bridge between Digha and Pahleja in 
Patna, Bihar has been under consideration 
for many years. I have learnt thaI efforts 
are being made to change the site of thiS 
over bridge to a place near Mahatma 
Gandhi Setu. In this cOl'lnection I would 
submit to the Railway Minister that 
Railways have got their own land in Digha 
Gbat and Pahleja, there is a railway line 
and residential accommodation is available 
in Pahelja for the Railway employees. If 
this bridge is constructed near Mahatma 
Gandhi Setu, lhou~ands or people will be 
displaced and the Railways will have to 
acquire fertile agricultural land both in 
Patna and Hazlpur sides. If the bridge 
is constructed near Mahatma Gandhi SelU, 
about 3.5 crore people living in Saran 
Commissionery and in Deoria, Gorakhpur, 
Obazipur, BaHia, Gonda, Basti and 
other district of Easter Ullar Pradesh 
will have to cover a distance of 40 kms. 
more to reach Patna. In order to save the 
money, time and energy of these 3.5 crore 
people, it is nece!sary 10 construct the 
bridge between Digha Ghat and Pahleja. 

Secondly, I would like to point out 
that at the time of conversion of railway 
fine into broad gauge line, Saradhal level 

crossing at Cbbapra Kacbbchari statioD bet-
ween Chapra and Sonepur stations of N.E. 
Railway was closed down with the lSSU .. 
rance that the same would again be opened 
after completion of the work on this line. 
Two third pare of Saran Commissionery 
lines towards North and one-third towards 
South of that level crossing. There is no 
other route for the people living on both 
sidt:s if they went to come to either side. 
I, therefore, request the Railway Minister 
to get this level crossing reopened and 
make arrangements for construction of a 
road overbridge there fo provide relief to 
the people. 

Thirdlly, when conversion of railway 
line was in progress, the line between 
Maharajgunj and Daraunda was closed 
with the assurance that it would be reopend 
after completion of the work. Maharaj· 
ganj is a very big mandi where transactions 
worth Rs. 10·12 lakhs taken place daily. 
Lakhs of people earo their livelihood there. 
The loea I people are facing a very difficult 
situation due to closure of this line. I 
request that this line may be reopened. 

Fourthly, I would like to point out 
that the revenue earned at the Shitlapur 
station is the highest as compared to that 
earned at any of stations between Chapra 
Sonepur, but no public amenities have been 
provided there. There is no shed at the 
station. I request the Railway Minister 
to pay attention towards it with these 
words I conclude. 

(E"glish] 

SHRI BIMAL KANTI OHOSH 
(Serampore): Mr. Chairman, Sir, I rise to 
suppoq the Railway Budget for 1985·86 
and the Demands for Grants in respect of 
the Ministry of Railways. 

I had many things to say but those 
points have already been thorougbly dis. 
cussed by many hon. Members of this 
House. The hon. Mioister of Railways 
while replying to the debate has clari-
fied the reasons for different proposals. 
I thank the hOIl. Minister for reducing the 
surcharge which he had proposed earlier. 

While going through the proposals for 
new railway lines, I am sorry to Ond that 
West Bengal is totally neglected. I would 
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lib to ia, that the Railway Ministry must 
carry out and complete tbe projects already 
undertaken in West Bengal and also the 
projects for which commitments have 
already been made by tbe previous Govern .. 
ment. Therefore, I am giving a list of 
projects which must be included in the 
Budget: 

(1) Construction of broad gauge lines in 
the area served by the former 
Martin's Light Railways, that is, 
Howrah·Sbeakhala Section, Howrah· 
Amta Section and Howrab-Champa-
danga Section in the district of 
Howrah and Hooghly. In order to 
remove the hardships of the rural 
people in the district of Howrah and 
Hooghly, the foundation stone for 
this project was laid by our beloved 
late Prime Minister, Shrimati Indira 
Gandhi, more than 10 years ago. 
Only a small portion of this project 
is completed for which I am grateful 
to the previous Railway Minister. 
The people of this rural area are highl, 
anxious to see that the assurances 
given by the late Prime Minister, 
Shrimati Indira Gandhi, are imple-
mented without any further delay. 

(2) Doubling of Sheoraphuli· Tarakeswar 
Section, Eastern Railway and the 
extension of this line upto Bisnupur 
via Arambagh. This project is abso· 
lutely essential for the benefit of 
rural people. 

(3) Doubling and Electrification of 
Bandel-Katwa Section of Eastern 
Railway. 

(4) Namkhana-Budge Budge Railway. 

(5) Digha·Tamluk Railway. 

(6) Bklakhi·Balurghat Railway. 

(7) Development of Railways in North 
Bengal. 

(8) Development of Darjeeling-Himala· 
yan Railway and its extention to 
different hill areas. This project is 
essential for the benefit of hill people. 
This is also necessary for the develop· 
ment of tourism because this Toy 
Train is a great attraction for tbe 
tourists. 

All tbese projects should be included in 
the Budget and work order should be issued 
at the earJiest. 

The circular railway and the Metro 
Railway, in Calcutta should be completed 
as early as possible. 

I would further like to state that the 
casual workers in the Railways should be 
gradually absorbed on regular basis. 

[Translation) 

SHRI DILEEP SINGH BHURIA 
(Jhabua): Mr. Chairman, Sir, I support 
the Supplementary Demands for Grants 
(Railways) presented by the hOD. Railway 
Minister. During the last 37 years after 
independence, we bave been able to cons-
truct only 6547 kilometer's of railway Jines 
and if this will be the pace of development, 
we would Dot be able to provide railway 
lines in hiJIy areas and those d istries which 
have so far not seen the railways. All the 
Members, who have spoken so far, have 
demanded construction of new railway lines. , 
The condition of railway track, coaches 
and signals is very bad and Chaudhary 

. Saheb is trying to improve the condtioD, 
but only time will tell how far be succeeds, 
because it is who bp.ing said that there is 
shortage of funds. Both these things can. 
not go together. You will have to differen. 
ciate betweell the villages and cities. I 
would like to know the extent of Joss 
suffered on account of introduction of rin. 
railway in Delhi. You talk of helping tbe 
urban people and tbe rich. Now you will 
not be able to impress the people liviD' in 
the villeges because they have also became 
vigilant today. I come from the country-
side and support the cause of the rural 
people. You will have to inform this House 
as to that much amount has been spent OD 
the Underground Railway in Calcutta and 
how much loss has it been incoming. You 
will also bave to take a decision as to bow 
you propose to help the people Hvins in 
the villages, Wben a villager goes to cities 
be has to pay octroi duty. He is allowed 
to enter the city only when he has paid the 
octroi. When a person from in a city, 
goes 10 villages, he bri DgS loads from there 
without payina any taxes and the villaaer 
remains poor. Shri Baosi Lal will have to 
take a decisions to bow he weDts to help 
and uplifit the rural people. Here some 
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people might be uDited aDd they caD raise 
their voice forcefuJiy and can get fhe allot· 
ment of entire fUDds to themselves, but I 
would like to tell you that there are still 
people in the villages who have never seen 
a train. You will have to formulate plans 
for hilly areas, tribal areas and Harijan 
areas and you will have to ensure tbat 
raHway facilities are provided to those 
people also, from whom you collect the 
money. The minerals, iron ore, wood and 
cement are obtained from villages, but 
there are still people in the villages, who 
walk: SO and 100 kms. on foot to their 
place of work. There are no roads there. 
I would request the hon. Minister to find 
some ways and means to help there 
people also. 

Secondly, I would like submit that you 
will have to make the railway jl)urney 
cheaper throughout the country. You will 
have to instal your own power plants. All 
tbe State Electricity Boards are running in 
losti. If you want to electrify the railways, 

, you will have to set up your own power 
plaots. 

You are going in for computerisation. 
The computer is a western concept. The 
computers are installed in a society where 
the moral values have been shatlered, but 
this is not the situation in our 
country. If a man can commit a mistake, 
how cau computer be helpful. Moreover, 
you cannot instal computers at every place 
and it would require a very huge invest-
ment. Would you instal a computer at a 
door or at the residence of a Station Master 
or at the scat of an employee who sits in 
the back side or near the seat of the driver? 
I would like to know (rom the hon. Minister 
as to how much investment be require for 
Ibis purpose? I would like submit that 
irregularities should b! checked, track 
should be replaced, rail coaches should be 
argumented in sufficient member and faulty 
signals should be set right. In addition, 
villages should be Hnked by railway Jines. 
You should spend money aD all these 
things. 

One more thing I would Hke to mention. 
The railway guard sits on an iron rod 
'throuehout the year, whether it is winter or 
summer. There is no driDkinl water 
arranacrnent for him, no proper place (0 

,It and no fresb air to breathe. Old steol 

fittings in the luard's compartment havo 
also not beeD chadgcd. These necessilie~ 
arc required to be improved. It is not 
proper to just copy the Weslern countries 
blindly. The computers are installed when 
the moral values are lost. It is the man 
who has to operate the computer. 
You should not. there were, go in for 
computerisation. You should set right the 
minor things. Obe more tbins also tbere. 
I( you are computerising the Railways. tbe 
manpower would become surplus. I would 
like to know as to what would be the fate 
of the educated youth 1 How would you 
provide them jobs? What would be the 
impact of computers in the economy of 
the country? What would be the future of 
the youth coming out of universities? We 
should think of installing computers only 
after arrangement for the employment (or 
tbe yo uth has been made. It is a western 
conce pt and I oppose computerisation. 

I would like to say one thing about my 
constituency. I come from Western Madhya 
Pradesh. There is need of constructing 
overbindges on Sailana road level crossing 
and Jawra road level crossing in Ratlam. 
You should 'construct these overbridgses. It 
is, of course, correct that when sufficient 
funds are not available and taxes are not 
levied, administration cannot be run pro-
perly. If you do not have sufficient funds, 
there cannot be any development. I would 
like to say that if you can provide more 
facilities to the people by colJecting more 
money, you should molilise even more (unds. 
but improvement in Railway is absolutely 
necessary. Our overbridges are many year 
old. These bridges should be properly 
maintained. 

Madhya Pradesh is a very backward 
State. As Mr. Chairman is ringing the bell, I 
will now speak about Bhand-Dahod Railway 
line. Survey for this line has already been 
d,one and provision should be made in the 
Budget for it. 

I support this budget and 
request the hOD. Minister to see tbat tbe 
funds are spent in a systematic man DeL 
Our Railway network is the billest in Asia 
and you should e"pand it even further. 

With these woras, r thank the hon. 
Minislcr and thank also the Chairman for 
loiDa me aD opportuDity to speak. 
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SHRI RAM NAG INA MISHRA 
(Salempur): Mr. Chairman, Sir, before I 
speak I would like to tbank the Minister of 
Parliamentary Affairs that some considera-
tion has been shown to us after three days 
of etTorts and we have been given an 
opportunity to speak about our area. 

Sift I am m\!ntioniog only tbe main 
points. There is a demand pending for 
long to set up a coach factory in Bhatni, 
OJ.trict Deoria. We have been dema-
nding j t every year. It is the policy 
of the Government that new factories 
should not be set up in big citi(;s where 
big factories are already there. The district 
authorities of our district Dcoria have 
acquired 750 acres of land in Bhatni and 
have handed it over to the concerned 
Government. There is already a broad 
gauge line in Bhatni, District Deoria 
and other facilities are also 'avail-
able there. Therefore. justic::e demands 
that a coach factory should be set up in 
Bhatni. In Ollr State, there is no other 
suitable place than this. 1 WOUld. therefore, 
request the hon. Minister that it is the 
demand of justce that a coach factory is set 
up immediately in Bhatni. 

Secondly, a broad gauge line is being 
laid between Bhatni and Varanasi. The 
pace of work on this line is very slow. The 
construction work should be speeded up. 

Earlier, the trains used to make four 
trips between Bhatni and Barhaj. Now 
they have been curtailed to two trips. I 
request that Bhatni-Barhaj train .ervices 
should be restored to four trips. The 
facility already available to us should at 
least be restored. 

Bud'get allocations have already been 
earmarked for construction of a broad gauge 
line between Bhatni and VaraDasi. The 
progress ot work is at bery slow pace. I want 
that work on Bhatni-Banaral broad gaugc 
line sbould be expedited and completed at 
the earliest. 

,I would also like to submit that even 
after completion of Bbatni-Banaras broad 
,auge linc tbe train serviees 00 the narrow 
lauae lioe pa~alleJ to this line should 
continue. There is already a broad Iluge 
Hoe between Dhalni and Lar and tbe 
distance between Lar and Barbaj is only 15 

kms. It is situated in the banks of river 
Sarju. There is a place Deverhava Baba 
there and people in larle Dumber visit this 
plact. This place may be linked either 
with broad gauge line on parallel narrow 
gauge line should be allowed to remain in 
operation. because tbe situation there is 
already very bad. If this line is dismentied, 
the situation would become still worse. 

I would also like to bring to the notice 
of the hon. Minister that State Govern-
ment has already written to the Central 
Government about the necessity of an 
overbridge in Deoria. The people have to 
wait there for as much as two hours. Most 
of the Ministers have themselves seen tbe 
situation there. I would request that an 
over bridge may be constructed in Deoria. 
I would not take much time, I am just 
going to conclude. Sir t I have another 
submission to make, which has not been 
touched upon in the budget. The survey 
for laying a railway line between Deoria 
and Padrauna was completed three years 
back, survey report has also been submitted, 
but I am surprised to note that there is 
no mention of this li~e in the new budget. 
This Kushi Nagar is a world farmous place 
where Lord Buddha attained 'Nirvana' 
(salvalion) Keeping it in view, the then 
Minister of Railways had made provision 
for this line in the budget. I would request 
the hon. Minister that this line may now 
be laid. 

Sir, there is another surprising thing in 
the budget. Late Prime Minister, Shrimati 
Indira Gandhi had laid the foundation 
stone of bridge on 'Gandak' at Chhitauni 
8 years ago and lakhs of rupees were spent. 
BiBht years have shlce passed, perhaps more, 
but it is surprising that work on that brid,e 
hal Dot started so far although the' Prime 
Minister had Jaid its foundation stooe and 
the Ministry of Railways too must have 
cleared it after due consideration. I would 
like to tell the boo. Minister that tbe 
people have started losing faith and it i. 
natural too. In this regard. I would 
humbly requost the hOD. Minister that the 
work on tbe project, roundation stone o( 
which was laid by tbe Prime Minister, 
should be completed as 800n as possible. 
The wo.'k on Chhitauoi bridge should be 
started 8000. I will conclude in a minute. 

I just missed one thins. I w,~~,~ ,t,~_, 
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CODaratu)ate the hon. Minister for showing 
sympathy to the sugarcane farmers. There 
ia DO increase on the freight for sugarcane. 
Por this, I express my sincere on thanks 
behalf of sugarcane farmers. 

In the end, I hope thai the points 
raised by me would replied to by the 
bon. Minister when he replies to the debate. 
If reply is not possible at the moment, he 
may send written reply. 110 that when I get 
back to my di'itrict. I could tell the people 
that I have advocated their case and it is 
now upto the hon. Minister to implclnent 
the scheme. 

SHRI RAMASHRA Y PRASAD 
SINGH (Jahanabad) : Mr. Chairman, Sir. 
a perusal of tbe debate on the Railway 
Budget presented by the hon. Minister, 
in which members from both the opposition 
and tbe ruling Darty pacticipated, the 
inevitable conclusion is that we have not 
been able to arrive at a correct assessment. 
Some of the members have said that this 
is a very progressive budget and some of 
my friends have said that i! is an anti-
people budget. It could have been calh:d 
a progressive budget, had it benefited the 
workers and the working class to a maximum 
ellen. BUI, the working class~ laboures, 
service class, fee tory workers, betal leave 
sellers, class IV employees and all people 
or similar categories have beeD hit by [his 
budget. 

When it it is a deficit budget. then 
more funds are needed. When the dema nd 
a railway line or its e){tension, it needs 
money and it is not easy to raise money. 
Still, the Railways remain a m:ljor source 
of development of our country and back-
bone of our economy. This is OUf prime 
industry and its condition has deteriorated 
to the extent that the backbone of one 
economy is 011 the verge of a collapse. Our 
economy is tottering. It is necessary to 
improve it. Our han. Minister of Railways 
bad been a Chief Minister .of a State at 
one rime and at thar rime I Was also a 
member of Bihar Assembly. At that time, 
it came to light that lte was the youngest 
person to become a Cheif Minister and he 
was consideeed an efficient administrator. 
It leads us to believe that he will brin, 
improvement in the Railways also. I would 
like to say that no reason has been given 
" to wby the Railways run in loss. We 

have a vast network of railways measuring 
about 61,000 kilometres, still it incurs loss, 
why? The reason for loss, as far as I 
uQdcrstand, is the connivance. of officers 
and policemen with criminals which results 
in the theft of goods to the tune of crores 
of rupees. The railways have to sutTer 
maximum loss on this account. The people 
involved in these activities have become 
millionaire. If you can check this soil, 
tbe losses can be avoided. The entire 
existing stock of engines rUD at slow speed. 
Similarly. the tracks are also old. Tbere 
are countries in the world, like Japan, 
wbere fast trains run. Therefore, if we 
add modern equipment, it can bring about 
a lot of improvement. With the Induction 
of quality engines, fuel, coal and chemicals 
can be saved and foreign exchange can also 
be earned. You have rung the bell. so the 
time is running out and I am the last speaker 
I belong to Badh Gaya area. That is a 
famous place. Lord Buddha of one country 
attained enlightenment there. The people 
who seek such enlightenment of ten visit that 
place. ThaI is a place of entemational 
importance. There is no railway line 
there. In aUf area, we have Gaya~Patna 
line, but that is also quite old and only single 
line is there. Thp, train is the only means 
of transportation. In the month of 
Bbadrapad, a fair by the name of 'Pitripaksh' 
is organised there. Lakhs of people from 

all over the country visit that place. You must 
see how that single train carries so much 
of passenger traffic. Both the latc Ministers 
of Railways were from Bihar. Even they did 
not pay attention to it. I request that this 
liDe should be dOUbled. In our area. there is 
a narrow gauge )ine form Fatuha to 
lslampur. That is the only means of 
transporl for carrying goods of the rural 
labourers and farmers. I request that this 
lioe from' Fatuha to Bodh Gaya may be 

converted iuto broad gause. It will benefit tbe 
people of tha~ area. There is a railway 
line between Palna and Rajgir. If it i. 
extended upto Bodh-Gaya, the southren area 
whicb has no means of transport, will be 
benefited. Bus fare from Patna to Boob .. 
Oaya is about Rs. 12 or 13 whereas the 
rail fare is only six rupees. Most of the 
poor people travel by train. You will have 
to pay attention to tbis area so tbat tbe 
poor and the labolf community could tet 
relief. With these words, I request you to 
live consideration to my SUBlcstion •. 
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[E",U,,,] 

PROP. N.G. RANOA (Guntur): Mr. 
Chairman, Sir, I want to confine myself 
to a very few small things and in regard to 
these small things, the Railway Board and 
the Railway Administration have proved 
themselves to be a areat failure. One can 
understand the financial difficulties and, 
therefore, their inability to extend their 
services by establishing new lines, renewing 
their stocks, railway lines and all the 
rest of it. But how one can excuse them 
for failing to provide even the smallest 
facility for the railway users? When my 
hon. friend Shri Ghani Khan Chaudhury 
was the Railway Minister, I brought it to 
his notice that Krishna Express traiD used 
to run between Hyderabad and Guntur; it 
was extended right uJ;to Tirupati, but so 
far as Guntur is concerned, it was dropped 
as a stop. When I brought it to his notice, 
he said : uYes~ out of special consideration 
for you and your plea, I am allowing 
these things 10 be renewed again," But 
till now it has not been renewtd. 

SHRJ BANSILAL : What is that 
train? 

PROF. N.G. RANGA: It is in South 
Central Railway, from Hydcrabad to 
Guntur·Krishna Express. It has been 
dropped as Krishna Express, it is now 
Hyderabad to Tirupati Express but so far 
as Guntur is concerned, the stop is can-
celled. All tha~ I have asked is to have a 
special bogie from Hyderabad to Guntur 
and from Guntur to Hyderabad, to be 
tagged on at Vijayawada in one case and 
at Hyderabad in the other. 

This little bit, which my hon. friend 
wanted to be done and he was confident 
that his order we going to be implemented 
by the Railway board, has so far not been 
implemented. And what is worse; I do 
not know bow many times, but not less 
than three times, I have written to the 
Railway Minister or to the Chairman of 
the Railway Board. and no answer till now 
bas been vouchsafed. If tbis is the condi· 
tion of the senior-most Member in this 
House, what would be the plight of other 
Members aDd the ordinary public in the 
country? 

Secondly. there was a cyclone. This 
cyclone was laken advantaac of by tbe 

Railway staff people to deny us a facHity 
which we Were enjoying. A ~pecial bOlie 
at Tirupati used to be attached 10 
Thirumalli Express which was later on 
attached to Circar Express at Gudur, and 
from Gudur right down to Guntur tbat 
bogie used to run. That has been cancelled. 
Therefore, passengers starlins from 
Tirupati have DO chance at all of gettjn, 
into the Circar Express and gOIng to 
Guntur. The Circar Express alone touche. 
Guntur (rom Tirupati. I wrote about it 
also. Last time I spoke about it also. Six 
weeks ago, my hon. friend the Minister 
thought that he was goiDg to let it done 
immediately, but it has not been done. Not 
even a reply. Only three days ago, I gave 
him again these complaints in ,,'riring. 
Five days ago, I sent it in a letler, but 
nOlhins happens. This is the pliMht of 
Guntur. 

This is only a s~mple. Somewhere, 
Ihere is a kind ()f palalysis and palsy the 
railway adminisllation has come to suffer 
from. Railway Management is such a big, 
huge unmanagement thing that neither a 
strong past Minister, nor a strong present 
Minister is capable of attt'odiog to these 
things. They think that these are a!1 small 
things. For the Railway Board, the higb 
'nawabs', these are all small things. They 
leave everything to the Genera I Manager 
and he, in turn. leaves it to the Divisional 
Superintendent or scmebody else. Satisfa.c-
tion is not being given to the people J 
have given you only one example. There 
are others also. 

Then, thl'Y want to convert metre-gause 
into broad-gauge from Gunlur to Macherla. 
I do not know how many years it is going 
to take. If they are to do it, it would 
facilitate the development of Bibinagar to 
Nadikudi line, which is moving in a tor. 
toise-like manner. So slowly, bit by bit, 
but by the tim~ they reach upto Nadikudi. 
should there not be broadgauge from 
Guntur to Nadikudi, so that they can 10 
from Bibinagar to Guntur and save easily 
!O or 60 kms. journey between Madras aDd 
Hyderabad? But they do Dot wan t to do 
it. There is no mind there to co·ordi!!ate 
one with the other. One part of it. they 
are trying to convert meter gauge from 
OUDtur to Macherla. At the same timo, 
t~e~ are not chinking of deveJopina 
BablDagar·Nadikudi line. They should bo 
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thousht together and developed together, 
bit by bit, by all means, so that tbese two 
developments would synchronise at one 
and the same time and the whole of it 
would be turned into broad gauge. 

There is a Iso one small chord line 
between Gunlur and Sundur near my 
village Nidubrulu. It is about 20 or 15 
miles. It has been dismantled. It can be 
taken up. The whole line is tbere, land is 
there and everything else is there. It can 
be utilised even now. I do not know why 
it is not being takeD up. It will not cost 
very much. Yes, it costs the laziness of 
tbe Railway administration. If only they 
would be active, if only they would be 
practical-minded and revenue-minded, they 
would certainly be able to attend to such 
small needs of the people. 

Then I come to Katpadi to Tirupathi 
IiDe. Only (he other day my hon. friend 
from Tamil Nadu was referring to· it. It 
is now meter gauge. It can be turned into 
broad gauge, so that the journey between 
BUDlalore and Delhi can be reduced by 
about 60 KM, if not more. Why do they 
not take it up? Tht"y surveyed it. They 
do not find enough money. When will 
they find money? The World Bank wanted 
the Nizampatam rish Centre to be develop-
ed, so that Calcutta can be supplied with 
plenty of fish, cheaper. better and also 
quicker. A survey has been made between 
Nizampatnam and Nidibrolu railway 
station which is my own railway station 
and it is not gOing to cost very much. It 
is about lS or 20 KM. But that is not 
going to be taken up. These are simple 
things, small things. Why do they neglect 
all these? 

I would like to give a warning to 
various political parties in the country, for 
the wrong and anti-national manDer in 
which they have reacted to the railway 
bud.et. which is more a political thing, 
than a railway question. They have turned 
It In10 political. Just because they do not 
Jike certain imposts proposed by the 
Railway Minister, is it proper, is it patrio-
tic, ;s it nationalistic is it progressive for 
ID)' Chief Minister anywhere (It doe! not 
matter where) to protest against' it, not 
obly protest against it, but also to offer to 
Neist it with the help of the people, with 
tbe said of the public and start a campaign 

called • rail-roko , ? It it right ? Is it 
not wrong? It is Dot unpatriotic? 

(/flIerruptlons) 

The people have already given their 
verdict in favour' of this budget by givinl 
more than 400 members, who stand by 
this Government. Those peop'le have to 
mak" up their mind as to whether tbey 
want to he in Government whether at State 
level or Central or they want to be in tbe 
Opposition. If they want to play the game 
of the Opposition, let them resign from 
the Government and come into the streets. 
We will face them. If, on the other hand, 
they want to play double roles, tbe time 
has come when the Central Government 
has got to take proper action, effective 
action and see that these people are kept 
where they should be kept, back again in 
opposition. They have no business in this 
country to turn State Governments against 
Central Government. Either you have 
co-operation between the Central and State 
Governments or you will not have any 
government at all in this country, expect at 
the Centre. Bewl1re of it. Thank you. 

(Interruptions) 

17.00 hrs. 

SHRI M. ARUNACHALAM (Tcnkasi) : 
I rise to support the Railway Budget for the 
years 1985-86 presented by the Railway 
Minister. I welcome the hon. Minister's 
assurance the 12~ percent increase in 
freight and fares would be reduced to 10 
percent in deference to the wishes of the 
hon. members of the August House. 

But I would like to request Ibe hon. 
Minister to reconsider the freight regarding 
re-classification of wheat, rice, pulses and 
salt, whicn has been done in this budger. 
Pulses are to go from North only to Tami J 
Nadu where people are primarJiy vegetarian. 
The pulses are the staple food. We caOlot 
import pulses as they are nor grown any-
where else in the world. This reclassi. 
fication will increase the price of pulses in 
Tamilnadu. The common people will be 
affected by this. When our hon. Prime 
Ministt:r repeatedly stresses the importance 
of raising the status of womeD, the Railway 
Minister by increasing the price of pulses 
has brought difficulty to house-wives. I 
request the bon. Minister of Railways t'o,t 
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least remove the increase on puleases.

Let me now turn to the specific demands
of the people of Tamil nadu and my consti-
tuency. The allocation in this annual plan
for development of railway projects in
Tamilnadu is very meagre and even I can
say that Tamilnadu is being neglected by
the Railway Ministry.

Even though the non. Minister has felt
the difficulties about the suburban passengers
of Madras also, the allotment of 2 crores
for metro-project is sufficient. Similarly,
the allotment of 3 crores for Karur-Din-
dugal-Tuticorn line is not adequate. I am
to state here that when the survey was
taken for this project in the year 1967 the
estimated cost was only Rs. 17.85 crores.
When in 1977 a review took place, the
estimate went up to Rs. 42 crores and the
Central Government accepted on policy
level 10 implement the project. In 1982
August 30th the then Railway Minister
announced that the project will be comple-
ted within five years and financial strain
will not be considered. But I am sorry
to state that allocation of fund is not
adequate every year. The present estimate
to complete the project will be Rs. 75 crores
and the Ministry has spent only Rs. 16
crores so far. I request the bono Minister to
consider this case sympathetically and allo-
cate more funds in this budget and com-
plete the project within the stipulated
period.

I request the Minister that additional
train should be run between Madras and
Quilon via Virudhunagar, Sankarankovil
during day time and Madras- Tirunelveli.
Since there is no train on this line during
daytime which will alone help trading in
these towns and restore the passanger trc in

• which was running during daytime in this
line.

Courtallam, the poor man's Hill Station
and summer resort, is located at a distance
of 5 krns from Tenkasi Railway Station.
Courtallam is a hilly place with scenic
beauty and excellent water falls at the food
hills of Western Ghats Mountains Range.
It is a potential tourist attraction. Tenkasi
being the nearest Railway Station of this
tourist spot Courtallam, the station at
Tenkasi should be expanded to deal with
more passengers with halting retiring rooms
and otherpassenger amenities. It is to be

made fit to cater to the needs of increasing
tourist traffic to Courtallam and the water
falls scenic complex.

Mettur is a small station between
Tenkasi and Tirunelveli. This is a centre
of agricultural belt and a station meant for
handling agricultural products to Kerala.
It should be upgraded to handle the agri-
cultural products traffic which is the main
source of income of the people of this
region: and there is a railway level crossing
which was manned earlier. But now it has
become an unmanned railway level crossing.
I request the hon. Railway Minister to put
a man over there.

Another essential item to be urgently
considered is the construction of overbridge
on the railway crossing in my constituency
town Tenkasi in Madura i-Tenkasi road.
The absence of an overbridge in this level
crossi ng crea tes hardshi p to road traffic and
hence it is to be urgently undertaken by the
railways. Since this level crossing is the
Gate Way to Tenkasi and Kerala the entire
traffic into the town, and out of the town
is totally blocked for hours when all
Madras-Quilo n bound trains pass through
this level crossing.

Similarly another major town with
growing population is Sankarankovil, an
important temple town and pilgrim centre.
But the station still continues with the
facilities established in the year 1910. The
Railway Ministry should immediately
expand the station in this temple town and
a place of pilgrimage to handle the traffic
on a priority basis, and reserve at least
four first class berths and ten second class
berths in No. 106 Madras Mail and No.
138 Express.

Kadayana llur is another station in the
line between Tenkasi to Madurai. It lacks
basic amenities like bath rooms, waiting
halls, drinking water taps and so on.
Immediate steps are essential to provide
basic amenities in this Railway Sta tiori.

There is a large public demand for AC
Chair-Car coaches
Pallavan Expresses
between Madurai and
day time.

In the metre gauge section Madras-
Quilon Mail and Express trains, Nos. 105,

in the Vaigai and
which are running
Madras during the
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106, 137 and 138, are the longest distance
trains and I request the hon. Minister to in-
troduce AC sleeper coaches in these presti-
Jtious trains. I also demand an investi-
gation of a broad gauge line between Virud
nagar and Quilon in order to develop the
backward areas.

Lastly, regarding the service conditions
I am to state that the recommendations of
the various committees about the recruit-
ment of Scheduled Castes and Scheduled
Tribes are not strictly implemented. For
example, in Class I service the recruitment
of SC/ST in 1983·84 is only 9.9 percent,
and 2.4 percent respectively. Though
sufficient number of Scheduled Casts candi-
dates are available in the Engineering and
Accounts Departments in Southern Railway,
the promotions to Group-B services were
de-reserved and promotions of 'other Caste'
candidates took place.

Further, the managment of the Southern
Railway is victimising the SC/ST employees.
The Railway Ministry should take suitable
action to fulfil the backlog in the Railways,
so far as these categories are concerned.

As the President of the SC/ST employees
of the southern Railway I request the hon.
Minister to bestow his personal attention in
to this matter and to take suitableaction to

inplement the Constitutional provisionr egard-
ing reservation policy of the Government of
India.

SHRI MANI~ REDDY (Medak) : Mr.
Deputy-Speaker, the common man is badly
affected to a great extent by the hike in the
fares and freight proposed in the Railway
Budget. The impact of the freight increase
will be that the transportation costs of
essential commodities like paddy, sugarcane,
grains, pulses and salt will push up all
round.

The Railway Minister had proposed an
incr~ase i'n passenger by 12.5 percent, a
surcharge on all classes, AIC Sleeper sur-
charge is also increased by Rs. 5/- for all
distance slabs, and an increase in monthly
season tickets by Rs. 3 to Rs. 12, for Second
Class. On the plea of uniformity of mini-
mum fare in the entire eountry, he does not
even spare the Calcutta Circular Railway
Line a nd he raised it up to 50 percent.

Almost all the super fast trains reach

their destinations in one day. Keeping this
in view, the Railway Minister increased the
rate of sleeper from Rs. 8 to Rs. 10 and he
proposes not to recover any sleeper sur-
charges for the second and subsequent
nights. The Railway Minister could not
anticipate the revenue for the current
financial year. The net revenue was Rs.
378.95 crores as against the anticipated
revenue of Rs, 338.50 crores.

On the one hand the Railway Minister
blames the coal sector strikes for his
Ministry's performances and on the otber
hand he praises the Railways for extra
loading of 22.26 tonnes for the month of
January 1985. The measurs taken to curb
malpractices on the Railways are ineffective.
No new lines have been taken up.

Electrification of railway lines is a
modern and latest technique. The Railway
Minister says that the Railways have already
completed number of surveys for new lines,
but that they have not been able to take up
those new lines. There is no point in
having a survey when we cannot have the
railway line.

I request the hon. Railway Minister to
take up immediately the follwing lines
Andhra Pradesh : Pattancheruvu Pevilapalli
via Siddipet, Pattaubheruvu to Nizaoebad,
via Medak. Overbridges at Sanathnagar
and Kama Reddy are also to be taken up
urgently.

[Translarion]

SHRI MOOL CH AND DAGA (Pali) :
Mr. Chairman, Sir, when there is strong
determination, the success is bound to be
there. I feel that our hon. Minister is a
man of strong determiniation. But the
question is how the railways can be run
with sincerity and honesty ? All tbe
steam-loco-sheds should he phased out, You
have yourself admitted that there are 141
un-economic trains, the operation of which
results in loss worth Rs. 40 crores. You
had taken a decision in 1973 that tho
additional trains would be provided only to
those States who contribute 50 percent of
cost. I would like to ask the hon. Minister
whether he has ever paid a thought as 10
how much money is being spent on
establishment, leave aside the cost of
operation. Today, the number of officers
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in the Railways have increased considerably 
Barlier, there were only five officers in 
Jodhpur, today. the number has gone upto 
37. Each one of them is a master in the 
art of shuttling paper~ from one table to 
the other. Have you ever thought how much 
money is spent on these officers? 

There are 76 thousand items in the 
Railways. If they arc needed now, nobody 
knows when the purchases arc going to 
be made. How much bungling is there! 
The report of the Railway Convention 
Committee says that an item is no available 
for as 10Dg as five years. 

[English] 
In their eleventh report, the Railway 

Cove ntion Committee said: 

IIThat Committee has brought out 
cases of inordinate delay in processing 
indent') and issuing tenders. There 
have been glaring instances where 
urgcDt requirements were not 
processed for procurement for as 
long as five years." 

[Translatioll] 
If the trains start running on time, we can 

save much fuel. We can reduce the loss 
to the tune of crores of rupees ... 

(Interruptions) 

[English] 
MR. DEPUTY ·SPEAKER: Please 

address the Chair. 

SHRI MOOL CHAND DAGA: I did 
not wnnt to tax you because you have been 
!litting in the chair since long. 

[Trans/ation] 
For cffecting improvement in the 

Railways you take any aspect-the extent 
of claims filed, the value of property 
damaged, number of accidents and the 
amount paid as compensation I have 
observed that there has not been any let up 
in the compensation cases. You spend 
Rs. 70 erores on Railway Protection 
Force and G,R.P. but number of thefts is 
not coming down. The thieves are not 
apprehended and stolen property is not 
recovered. Have you ever considered as to 
how much money is spent on litigation in 
tbeft cases ? 

Your Railways Act is 100 years old. I 
am sorry to say tbat when Pandit Kamlapati 
Tripathi was the Minister of Railways, he 

had stated that the Act would be amended but 
till date not bing has been done. This Act has 
been in force since British rule. I expect 
that Shri Bansi Lal will not tolerate it and 
next time he will come with a new I\Ct. 

Innumerable statutory instructions and 
directions are issued and it looks as if the 
whole business is being done the basis of 
instructions. Do you know how many 
persons travel without tickets? Every year 
Railways lose Rs. ]2 to 13 crores on this 
account. 

You may take any aspect. Increase in 
fares is alright, you may increase the fares. 
There is no money in Depreciation Fund. 
Your motive is not bad and you cannot ·be 
punished for the things which have already 
been done because you have just been 
inducted in the Ministry. But the already 
existing mismanagement must be set right 
even If you have to incur displeasure in 
some quarters. If you become strict and 
prove true to your old image, things can 
improve and 1 can say that not only the 
losses of the Railways, which is our biggets 
public undertaking, can be checked but the 
Railways can also earn profit. 

With these words I conclude. 

[Engli.lh] 

SHRI CHINTAMANI lENA (Balasore) : 
Mr. Deputy Speaker, Sir, I rise to support 
the Demands for Grants in respect of the 
Budget (Railways) for 1985·86 and also the 
Supplementary Demands for Grants for 
Railways for the year 1984·85 and oppose 
all the Cut Motions moved in this House. 
You might be knowing that our party 
Government's motto is to remove regional 
imbalances. Railways being the binest 
public undertaking in the country. they , 
should see to it that ther egional imbalances 
are removed while implementing Railways' 
scheme and programmes, elc. But what 
we see is that those schemes and programmes 
are not implemented. In urban areas, 
where only about 20 percent of our 
population is living, Railways are investinl 
more funds but not in rural areas where 
80 percent of the population live., I 
would thererore, submit that tbe Railw.y 
Ministry should see to it that wbile inveatiQ8 
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funds in future. priority is given to rural 
areas and Dot to urban ,areas. Some of my 
esteemed colleagues from the other side and 
also some of my friends from the Treasury 

Benches have raised a hue and cry over ~he in-
crease in railway fares and freights. I strongly 
repudiate their contention, because I know 
it for certain tbat the commuters, the pas-
sengers, wi)) not hesitate to pay more 
provided we stick to the motto of security, 
safety and punctuality~ to which the present 
Railway Minister has added the motto of 
cleaniliness in trains as weJJ as in the 
stations. If they arc properly observed, 
then the travelling public will not hesitate 
to pay more. In addition to it, the trains 
should be available. What we find today 
is that the passenger~ are waiting h'ours 
together even 10 to 12 hours. but trains are 
not available. So, I would urge upon the 
Railway Minister to providi! more trains in 
1l1Ose areas where lhere is 11 felt need. 

In this connection, I would like to 
submit tbat in tbe month of October, the 
General Manager of the South Eastern 
Railways, along with thl: Chief Minister 
of Orissa, decided to ply a train between 
Bala~orc and Bhubaneswal', the capital of 
Orissa, and the first train was to run from 
the first week of November. In the mean 
while, the Lok Sabha elections Were 
announced by the Election Commission, 
followed by the Assembly elections. So, 
it was postponed. After that, even though 
several approaches were made by the State 
Government of Orissa and myself to the 
South Eastern Railway authorities, as well 
as to the Railway Board, they are not 
paying' any att~ntion to it, evell though the 
South Eastern Railway hasi announced 
that they would run the train from the 
first of November. So, I would urge on 
Ibe bon. Railway Minister that the past 
commitment of the South Eastern Railway 
to the State GJvernment should be 
honoured. 

1 am thankful to our beloved Prime 
Minister and th;: Railway Minister that 
tbe Neelacbal Express has been made daily 
from bi-weekly and it has been d!clared 
as a super·fast train. But, unfortunately, 
tbe speed of the traln is only 40 km. per 
hour in average, which is unprecedented in 
Ihe country, When you are chargina 
hiS her fare (rom the passengers, the train 
should not move at 8 snaiPs pace. 

One of the ways in which the railways 
can economize is by reduciog the pilfcrale 
from the railways, which is assumillg 
alarming proportions. For want of time, 
I Cannot go into the details. I will quote 
only one instance. While goods are sent 
to Betnoli from Rupsea when the goods 
are transferred from the broad-gauge to 
narrow gauge ncar Rupsa Junction pilferage 
takes place on a large scale, This sbould 
be checked. 

We have been asking for the last so 
many years for the conversion into broad· 
gauge the Rupsa-Bangripusi narrow-gauge 
line. I request that this demand may be 
conceded. 

[Tramlatioll ] 

SfJRI VJJAY KUMAR MJSHRA 
(Darbh:H1ga) : Mr. Deputy Speaker, Sir, 
first of all ( would like 10 draw the atten-
tion of the Minister of Railways towards 
Bihar. In this Budget the hon. Minister 
has said nothing about Bihar. It has been 
the good fortune of Bihar that after in-
dependence of the country, four Ministers 
of Railways have been from Bihar but so 
far as development of railways is concerned 
Bihar has remained quite backwar,d. 

In North Bihar on Shri Kedar Pandey's 
instructions laying of Samastipur-
Darbhanga Broad·Gauge line had been 
started but gradually the equipments and 
railway tracks were taken out of Bihar. If 
that railway line is providecl, the journey 
to Delhi and ,Bombay will b! very conve-
nient for the people of North Bihar. That 
is 3 very backward area. This will h~lp 
in it~ further development. For the pcnple 
of that area, a railway train is just a 
dream. The children there play the game 
of trains and imagine what the train is. 
Many people have gone to Bihar but they 
have not seen the railway tracks there. Th~ 
different railway works which have already 
been starlcd in Bihar should be completed 
first. The principle of 'First.come-first 
served' should be adhered to, Work on 
Sikri.Hasanpur line should also be started 
at an early date. 

I come from NC'rth Bihar. Nepal is 
adjoining In that. The Central Govern. 
ment is keen to have good relatioLls with 
Nepal. I would submit that tho Railwl1. 
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can also be a means to have good relations 
with Nepal. If we connect Darbhanga 
with Nepal via 'Kosi Barrage with a railway 
linc, this will not only help in maintaining 
good relations between Nepal and North 
Bihar but between Nepal and the whole 
country also. I hope the hon. Minister 
will pay attention towards this. 

I would also urge that a direct train 
between Samastipur and Bombay should 
be started. The ailing persons of tbat area 
have to go to Bombay and in the absence 
of a direct train they have to face lot of 
difficulties. It is, therefore, requested that 
a direct train b~tween Samastipur and 
Bombay should be provided. 

A train called Ganga·Damodar train 
runs between Patna and Dhanbad. One 
A.C. coach should be attached to it. Many 
p~nons who go from Patna to Dhanbad 
will be facilitate~ by it. 

It is also requestedt hat a railway 
line should be laid on the bridge over 
Ganga. This will connect North Bihar 
wi th South Bihar. 

All the trains going from Sonepur, 
Hazipur to Samastipur and Darbhanga 
have been cancelled. This has resulted in 
lot of difficultil!s to the people. Many 
people, including Members of Parliament, 
have written to you about this. If it is 
not possible to start all the trains again, 
at least two trains must be started again 
for the convenience of the people of that 
area. 

The hon. Minister has reduced the pro-
posed hike by 2~.% and hils made it 10%. 
1 want that hike in freight should a Iso be 
reduced' proportionately and should be 
brought down from 10% to 8% so that 
tbe difference is reduce to some extent. 

I would also hike to submit this also 
that the articles on which ta~ has been 
imposed by the Finance Minister. should 
be exempted from the increase in freight 
so that the people may conveniently trans-
port such articles. 

SHRI BHOlA RAUT (Bagaha): Mr.' 
Deputy Speaker, Sir, [ am srateful to you 
for giving me time to speak. As the time 
is sbort, I \\ilI submit before you the main 
points only. 

Through you, I would like to draw the 
attention of tbe hon. Minister of Railways, 
Shr; Bansi Lal to some points. Firstly, 
I want to tell him that there was a railway 
bridge near Chhatoni which was construc-
ted during British rule. This bridge was 
damaged due to floods. When late Shri 
L.N. Mishra was the Railways Minister, 
of cabinet rank, he had taken suitable 
measures to construct the Dew bridge. 
Foundation stone for this bridge was laid 
by the late Prime Minister Shrimati Indira 
Gandhi. It was Shri L.N. Misbra who 
had taken interest in starting tbis project. 
The testing and site selection was also 
made at that time. But today even after 
lapse of a period of 10 years tbe bridge is 
not ready. What is the reason? In spite 
of the promisses made by Shri Tripathi 
and Shri Kedar Pandey, ehha toni Bridge 
has not been constructed. During the 
Jast Railway Budget a180, we had drawn 
attention of the Minister of Railways 
towards this but nothing has been done. In 
so far as the importance of this bridge is 
concerned, you will observe tbat if the 
bridge is constructed, the Eastern part of 
U .P. and We~Iern Champaran, which is a 
backward area of Bihar, will be connected 
through this bridge and the possibility of 
development of backward regions of both 
the states will become greater. Therefore, 
once again I would request the hOD. 
Railway Minister to look into this matter. 
When late Kedar Pandey was the Minister 
of Railways, all initial works, including 
inviting the tenders had been completed 
but the equipment which had been brought 
there was gradually removed. I do not 
know what was the reason therefore, but 
people told me that we should slOP it even 
if we had 10 use force. I told them (hat 
I would discuss about it. I advised them 
not take law in their own hands. I 
would, therefore, asle my dear friend Shri 
Bansi lal to get this bridge completed and 
therebY fulfil the dream of Shrimati Indira 
Gandhi. Only then we wilJ feel that 'he 
true followers of Shrimati Indira Gandhi 
are still present here. 

I want to draw your attention to another 
point also. A proposal for construction of a 
railway bridge in Pa t na has been under 
consideration for a long time and the 
Ministry of Railways had approved this 
project long 810, but the bridge has not 
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so far been constructed. Its site has also 
been selected and hydraulic survey has also 
been completed. Despite all these things. 
work pertaining to the construction of Ii 

railway bidge in Patna has not been 
started. If some trouble develops in 
Gandhi Setu Road Bridge, the people of 
North Bihar will face lot of difficulties in 
reaching Palna. This problem desel ves 
your attention. I would like to say that 
the Railway officers, who are sitting here, 
should pay attention towards it. Imme .. 
diate action should be taken to construct 
the railway bridge. 

I would like to draw the attention of 
the Railway Minister t') the petiable condi-
tion of the neglected class i.e. scheduled 
caste and cheduled tribe railway emplo-
yees. About two lakh thir Iy thousand 
scheduled caste and scheduled tribe emplo-
yees work in the Railways. In order to 
safeguard their interests, a cell has been 
created in the Railway Board's Office. The 
function of this cell was to place the grie-
vances and demands of scheduled cas Ie and 
scheduled tribe employees directly before 
tbe Minister of Railways or the Minister 
of State for Railways so that they may 
take action on them. This cell is func-
tioning under the charge of Aaditional 
Director (Establishment) in Ministry of 
Railways. Now, this cdl has no direct link 
with tbe Minister of Railways or the 
Minister of State for Railways. Now other 
officers of the Railway D.epartrnent look 
after this cell and as a result it has b..:come 
totally ineffective. 

(English] 

MR. DEPUTY SPEAKER: You can 
write these things to the Minister. Other 
hon. Memb\:fS arc "bo writillg for their 
turn. 

(inte,ruplimu) 

[ TrUIISilJlioll} 

SHRl RHOLA RAUT: The suil cell 
should be made effective. Many cases remain 
pending. I would like to mention about 
reservation for scheduled castes. A senior 
Personnel OHicer has been UppoUltcd in 
each Zona I Railw~y to look into the reser· 
valion matters. The Ministry of Railways 
bas also issued a circular for nomina tills 
one A.P.O. in each Divisiol1. This bas 

not been done so far. Therefore. even 
rosters are not being checked properly and 
reservation orders are Dot followed. The 
cases of appointment of scheduled castes 
are al so pending. The Ministry of 
Railways has issued instructions to formu .. 
late a crash programme to remove this 
backlog, but th(!se are being ignored on 
the plea of a ban on r:cruitment,. In the 
end, I request the Minister of lQilways to 
pay special a ttention towards a 11 these 
poiots and take immediate effective measu .. 
res in this regard. 

SHRI JANAK RAJ GUPTA (Jammu): 
Mr. Deputy Speaker, Sir, the administra. 
tive capability of the Minister of Railways 
is well known. Punctuality of Jammu-. 
bound trains has improved a little and 
trains are reaching there in time for 
which I congratulate him. I would like 
to mention only two or three things, as 
the time is short. You know that people 
of Jammu and Kashmir State are mainly 
dependent on tourism. Due to Punjab 
problem or !'ome 0 ther problem, thcrl! has 
been considerable decline in tourist traffic 
to the State. I would like to ~ay that tbe 
Hill concession Passes, which were in vogue 
in the past, should be revived to attract 
more tourists. Rupees one crore have 
been earmarked lOr Jummu- Udhampur 
railway line in this year's budget. This 
is a very meagre amount. I fear that with 
the present pace, this line is not going to 
be completed even in 10·15 yt:ars. I request 
that more funds may be allocated in order 
to complete this work early. Thousands 
of people visit Vaishno Dt:vi. Jammu-
Udhampur )ine may be extended upto 
Katra-Riyasi where a very big hydro-
electric project is located. Railways and 
people will be benefited a lot there by. 
Before 1947, a survey for laying a railway 
line from Jammu to Srinagar had been 
conducted. A survey may be conducted 
again. Construction of a railway line 
from Jammu to Sri nagar via Udhampur 
will help in achieving national integration 
and attracting tourists to Kashmir. 

I would like to say one or two things 
more. It is seen that the land acquired 
by Rail-ways long ago is still lying vacant 
aod people have made unauthorised occu-
pation thereof. I feel tbat instead of 
increasios railway fares, this land may be 
put to some use. If some commercial 
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complexes are built on this land or it is 
utilised in some other way, Railways can 
earn good revenue, Railways should pay 
a ttenrion towards it. 

It is also seen that old and condemned 
wagons and coaches arc lyi ng at sta lion s 
without any usc. I suggest th"t the 
Railways should dispose of these condem-
ned wagons and earn money there from : 
There may be certain other methods by 
which Railways can earn money. If these 
are adopted, 1 feel, peopl.! will get relief 
in fares. 

The Railway Minister has worked hard 
in preparing this Railway Budget and to 
augment the revenue, but there may be 
great scope in freight. If f.reight on con-
sumer items is r\!duced, it will be helJ>ful 
to the, people at large. Otherwise prices 
are likely to increase. Mr. Deputy Speaker, 
Sir, I would like 10 point nul that the 
workers engages on daily wage basis in the 
Railways have not bt:en madc permancilt. 
Through yOll, Sir. ] would like to suggest 
that they should be made permallent su 
that they can also feel that their services 
are secured. 

.SHIH SRIHARI RAG (R<ljamundry) : 
Mr. Deputy Speaker, Sir, the Budg~t 

presented by the Railway Minister taslI.'S 
as bitter as a cup of coffee wilhout milk 
and sugar. The lack Iuslre performance 
of the Minis1rY vcry n.uch refl~cts in this 
budget. Compared 10 the Jast year the 
Minister proposes to collect 153 crores 
on passeliger traffic and another 342 crores 
through freight traffic thus totalling 
about 495 crores more thiS year. Practi· 
cally nobody whetber he is a bu~inrss man, 
a farmer, an industrial worker a Govern. 
ment servant has been spared from the 
additional levy. No section of the 
society is happy with blldget. The budget 
has disappointed all th·: people belollging 
to all sections of the society. I have no 
hesitation to say this. This budget which 
is burden some to everyone, has no plans 
to improve the services of the Railways. 
Not even a single new line in Andhra 
Pradesh find'i place in Ihis budget. 

For improv(!ment in the performance 
of Railways, J would like to n •.. kc an 

Minister to kindly note it. The Minister 
should visit the Railway stations incognito 
and inspect the things pcnonally. He 
should not inform about his Visit to his 
staff also, The moment the Minister 
comes across any failure anywhere, he 
should take action on the spot to correct 
it and also punish the persons, who are 
responsible for the lapse. He should not 
spare anybody. The guilty should be 
punished at any cost. If this j's done the 
facilities meant for passengers can improve 
considerably. The moment one gots down 
in any station he will immediately be 
surrounded by the beggars. Neither the 
statiotls nor the trains are cleaned pro-
perly. They emit foul smell always. You 
can very well imagine the catering facilities 
available on the trains. Even the animals 
hesitate to consume the food w~.ich is 
served to the passengers aboard the train. 
Nothing is functioning properly at the 
moment. Tha t is the n~ason why J fluggrst 
that the l1on. Minisln ~hould travel for 
Cit least 20 kdnml.'trrs on a tram that roo 
in a passenger train incognito. He will 
come into contact With the passengers and 
the problems they confJOnt. He can 
note personally the lapses ard take action 
against the erring officials. BUl he must 
take spot decisions. That is very much 
necessary. Otherwise, I am afraid, politi-
cians and other influenlial persons appear 
on the scene a Ild inflUt:ncc the decision. 
If the suggestion is implemellll:u, I have no 
doubt whalsovcr to say that Ihc.: entire 
railway system will improve overnight. 
Efficienry will be back on the track. 

Speaking abl.lut my constilucnr:y. Sir, 
we have been pleading from time (0 rime 
to revi.e the railway line belween KOlepalli 
and Kakinada. The bund, track, bridges 
and otber necessary buildings are already 
available. It is jmt 20 kilometrcr~ and 
does not involve much expenditure. It 
will cater to the needs of not le!)s than IS 
lakhs of the people residing in th~t area. 
This line was in operation during the days 
of British. Hence I catncsll;y request the 
bon. Minister to kindly revive tbe line 
between KotcpalJi and Kakinada. It is 
also necessary in view of ils proximity to 
tbe area where ONGC is carrying on drill. 
ing operations. 

important suggl:~tion. I request the han. Sir, there is II railw;IY crmsin& neai
r *The Speech was'-or;g-t;;aliy--deii'~ered in Telulu:-----'- '_,. ,.,-,,--- ----.. 
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Nidadadavolu, which happens to be in my 
constituency. The gates are closed too 
frequently for a quite long time resulting 
in traffic blockade. It is also a connectll'lg 
road to the ONGC drilling area. Tbe 
traffic congestion is too much there. Hence 
J reque~t the hon. Minister to provide a 
over bridge there which will serve tbe 
needs of approximately 4 to 5 lakh people. 
I want the hon. Minister to concede to this 
request of mine immediately. 

I hope the hon. Minister will take note 
of points raised by me and the suggestions 
tbat I made to improve the conditions of 
IndiaI'! Railways. Thanking you for giving 
me this opportuniry. I conclude. 

[English) 

SHRI GHULAM NAB! AZAD: We 
should extent! Iht! time of the House by one 
bour so Iha t we can fiojsh these Demands 
for Grants. 

MR. DEPUTY SPEAKER: Today we 
are extending the time of the House 
from 6.00 PM. to 7.00 PM. We are 
going 10 continue the discussions up to 
7.00 PM. and pass this Appropriation Bill 
also today. 

PROF. MEIJ INLUNG KAMSON 
(Outer MUlllpUr) : Sir, I rise to support 
the Railway budget. It contains many 
good mcasun .. ·s for the improvement of the 
Indian Railways. For instance, there are 
some proposals for COllversion of narrow 
gauge into broad gauge and change over to 
electronic system from this coal-driven, 
diesel-driven and petrol-driven system and 
there is also a proposal from the hon. 
Minister for giving concession to the youth 
between age groups of 13 to 33 years of 
age. It has been made free for children up 
to the age of 5 years. In spite of conces-
sions, there have been many complaints 
from many hOD. Members that new Jines 
have not been extended to their areas and 
that no cold drinking water has b.~en pro-
vided in the railway station~. Such com-
llaints arc thcr~. However. in this 
:onnection, I would like to remind all the 
100. Members of this august Hou,c and I 
.. ould like to draw the attention of the 
on. Minister to the fact that there are 
liII liome Stales where the railway nct 
'ork is not extendtd. 

Speaking about the North-Eastern 
region, there is no railway Jine in Mizoram, 
Manipur, Nagaland, Arunachal Pradesh, 
Tripura and MeghaJaya. There is DO railway 
line in Jammu & Kashmir also. 

So, this is Quite an imbalance in the 
development of the railway network. I 
should like to draw the attention of the 
Railway Minister to this and would req ues t 
that there should be a special scheme for 
extending the railway network to these 
areas in the nearest future. 

Another point I would like to say is 
this. The Indian Railways have been in 
existence for the last 130 years and; t has 
covered more than 60,000 kilometres. It is 
also the second largest undertaking in the 
world. We are proud of that. But in 
spite of this fact, it is very shameful to 
nolc that there are many States, seven or 
eight States, which are yet to be c~vi:rt'd by 
the Indian Railways which are supposed to 
be one of the oldest establishments In the 
world.. Therefore from this point of view 
also I would request the hon. Minister of 
Railways that this imbalance in the develop-
ment of the Indian Railways should be 
dont' away wito. 

I would also like to point out-the hon. 
Minister may kindly make it apoint to 
notc-this that wherever there is no raIlway 
in India, there is insurgency. I do not 
mean to say that, where there is no railway 
insurgency must corne there. But as a 
mntter of fact WI! have seen that, wherever 
there is no railway, there is insurgency; for 
instance, in Kashmir and in Nagaland you 
have this ocessionist movement from the 
very day of independence, you have got 
this movement since 1966 in Mizoram, you 
have this movement in Manipur since 1965; 
and you have this in Tripura where also 
there is no railway system. I think this 
absence of railway system must be one of 
the important factors which may lead to 
frustration t dis~ontent and also to what is 
called, insurgency. Therefore, I would like 
to request the hOD. Minister of Railways 
to have special schemes so that the. railway 
network is extended to these arras also. 
Jt will serve not only tbe economic purpose 
bet a Iso the politicaJ purpose. I should 
say in this respect that the Indian Railways 
are carrying not the social burden only. 
In these areas, Dsmely tbe north·eastern 
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area and western border like Kashmir, the
Railways have to carry the political burden.
also. What I mean to say is that, for
security ar.d defence purposes also, these
areas have to be connected by the railway
system.

Then I would come to emotional inte-
gration. You have left all these States un-
covered by the railway system. Mizoram
has been secluded and so also Manipur,
Nagaland, Arunachal Pradesh and Tripura,
because of absence of railways. Railways
are a principal mode of transportation.
Who can afford to travel by air? Only one
in a thousand can afford air-travel. And
since there is no railway connection, people
in these areas have no chance to go to the
other parts of the country. These people
are secluded, are left behind, for lack of
communications and, therefore, they deve-
lop a sense of isolation. Because of this
sense of isolation, emotional integration
cannot be developed. Therefore, from
this point of view also. I must make this
appeal to this august House and I must
urge upon the Government through the
Chair, that special schemes or special allo-
cation of funds must be made for the
development of these areas.

I would like to remind you of one thing.
There has been a plan for extension of
railway from Silchar to Jiribarn which 'is on
the western fringe of Manipur State. It is
only 50 kms. from Silchar to Jiribam, For
the last one decade, they say that they have
been constructing this, but so far we have
not seen anything. Even Jiribam is far
away from Imphal, about 220 kms. away.
At present, the nearest rail-head from
Manipur is 216 kms. on the north, that is
Dimapur, which is in Naga land, So the
people of Manipur have to pass through
another State from the nearest rail-head.
I would like to suggest that the railway net-
work should be extended to the capitals of
all the States in the north-eastern region
which are considered to be insurgent States.
Unless and until you bring economic parity
as well as development, it is very difficult
to solve the political problems.

Though it is political, basically it is
economic also to some extent. Therefore,
where there is no railway network, you
cannot expect economic development. This
dispropotionate and imbalanced development

leads to what is called discontent and frus-
tration and in such a situation people are
tempted to resort to violent means. There-
fore, I want to say tha t a railway con-
nection to this area has not only an eco-
nomic purpose, but it has a social purpose
also and it has also political implications
which the country is facing to-day. There-
fore from this point of view, I would like
to draw the attention of the hon. Minister
tbat tbis area should be given more atten-
tion in respect of development of the
railway system.

With these words, [ support the
Demands for Grants.

SHRIMA TI BA SA VARAJEWARI
(Be llary) : While supporting the Demands
for Grants for Railways or 1984-85 as
introduced by our Minister of Railways, I
would like to make a few: suggestions.
Many Members have spoken and I do not
wants to repeat the points which have
already been made by hon. Members.

I am glad to inform thisa august House
that many works have been undertaken in
Karnataka in the previous years out of
which the most important one is the Wheel
and Axle Plant which is going on at a high
speed. This year the power position in
Karnataka will be very critical because the
State authorities have stated that they are
going to incearse the power cut for HT
consumers to the extent of 85%. Our State
Minister has insisted on the Government
of India to make avaliable power from the
Ramagundam power station or from
Kalpakkam atomic power station. He says I

that power should be made available from
either of these plants wherein Karnaraka
is entiiled to as hare. From each station I

Karnataka is entitled to have 100 to 120
Megawatts of power. But because the
transmission lines are 110t drawn, the power J

cannot be made available. At the moment I

in Karnataka for high tension consumers '
the power cut is 65% which may even become
worse during this summer season and it may
go upto 85%. In that situation I am
afraid that the Wheel and Axle plant may
stop for want of power, Therefore, this may
be noted and remedia I steps taken.

Another important work which they
have undertaken in the previous year is the
construction of a new line from Roydurg to
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Chitradurg8 in the Karnataka State. Last 
year about Rs. 2 crores was provided and 
a lot of work has been already undertaken 
from Chitradurga. This year I am surprised 
to see that only Rs. 10 lakhs have been 
provided. In that case. I am afr'aid, whatever 
infrastructure has been constructed may 
disappear after some time. Therefore, 
lufficient amount should be provided for 
this work which they have taken up in the 
previou9 Yl!ar. 

1 would like to draw the attention of 
the august HOll'ie that Karnataka is having 
8 very small amount of Broad Gauge line. It 
has only 315 km of BG line and BG and MG 
put together it has 4106 km. As such the hon. 
Mr. Ghani Khan Choudhary, the previous 
Railway Minister has written a letter to the 
Karnataka Governmt!nt saying that compared 
to other Southern States, it is very much 
low and that, therdore, he was interested 
in taking up survey for 2100 km of railway 
Ii nes in Karna taka and a fler I he technica I 
scrutiny and approval by the technical 
Board, these may be included in the next 
Plan. He has written a c.ltegorical letter 
to the Chief Minister of Karnataka. 
Therefore. I would suggest that wherever 
they survey ha~ been completed and 
techincal scrutiny is over, those lines may 
be included in th~ n;:ar future. 

18.00 hrs. 

One more suggestion I want to make is 
that there is a b;oad·gauge rrnin running 
from my constituency, B~lIary to Bangalre 
direct. But this train runs during the day 
time. It is not convenient for the passengers 
boarding the train at Bellary. We have 
already brought to the notice of the 
authorities the difficulties faced by the 
passengers. Even the people living in that 
area have written for changing the timing 
or this train, that is, instead of running 
this train during the day time, this should 
be run during tho.! night hours, which will 
be more convenient for all the people 
including the working class. Sir, thc:re was 
one more work which was taker) in hand 
for speedy complelion during last year, tha t 
ii, conversion of meter Ilauge line into broad 
gauge from BangaJore to Guotakal. This 
has helped people from Bangalore to have 
direct train running right from BangaJore 
to Hyderabad, Bangalore to Bombay and 
Ranaa)ore to Delhi. This kind gesture has 

to be ap;Jreciated very much by all sections 
of people in Karanataka. 

Sir, in the train running between 
Raichur·HyderabJd·Bangalore, there is only 
one 2- tier sleeper coach. This is hardly 
sufficient for the large number of people 
wanting to travel in sleeper coach. The 
people of the areas a re put to inconvenience 
because of non-availability of sleeper 
coaches in the train. I would therefore 
request the Government to add one more 
coach at least, in this train, I may point 
out here that Raichur, being a commercial 
place and one of the colton growing areas, 
is faced with a huge rush of people wanting 
to travel to other Important cities. I would 
request the hon. Minisfor kindly to consider 
introducing one more coach, either a two-
tier or a three-tier coach, in this train. 
For Raidurg-Chitradurg construction work 
which was undertaken last year, sufficient 
amount was provided, that is, Rs. 2 crores 
were provided. After completion of this 
work, the train that would run on this line 
would go into the most interior parts of 
Karnataka. For such an important work, 
this year only a token amount of Rs. 10 
lakbs has been provided. It is a very 
meagre amount. 

Sir, between Bangalorc and Mysore, for 
conversion of mettre gauge line into broad 
gauge, very little amount has been provided 
in this year's budget. Moreover, no amount 
has been provided for the construction or 
bridges in these lines. Therefore, I would 
plead with the han. Railway Minister to 
provide sufficient amount for all these on· 
going works and see that these works are 
continued with full swing and completed 
as per the schedule. I rna)' also inform the 
hon. Minister that survey for conversion 
from M.G. to B.O. has already been 
completed in Hubli.Hospet area wht!re we 
are expecting the Vijayanagar Plant to come 
up. Therefore I would request the HOD. 

Minister to take up work immediately. 
With these words I support (he demands. 

SHRI A G. SUBBURAMAN (Maduarri) : 
Mr. Depuly·Speaker, Sir, while replying to 
the debate on the Demands for Grants for 
Railways we were anxious to hear from the 
hon. Railway Minist~r, Sbri Bansilal, tbat 
he would mention about tbe provision of 
additional fund for Karur.DiodiIUI. 

Madurai·Tuticorin B.O. lioc construction. 
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But he bas not mcntjoned anything OD this 
project. He has replied to the various 
points raised by other Members of the 
States ,excepting those points raised by the 
Members belonging to Tamilnadu. Sir, in 
the Jast year's Railway Budget, the then 
Railway Minister, Shri Ghani Khan 
Chaudbury, at first allocated Rs. 4 crores, 
but subsequently he raised the aJJocation to 
Rs. 10 crares. Sir, even now it is not too 
late. The hon. Minister in his final reply 
may kindly consider allocating more funds 
for tbis work. 

Sir, in the Vigai aod PaIJav8n day trains 
we have been pleading for inclusion 
of a A.C. Chair-car. But every time we 
get a reply from the Railway Ministry that 
there is no provision for AC Chair car in 
the metre-gauge trains. In this connection, 
I may point out that in the metre-gauge 
train~ running in this area, AC two-tier 
coach is provided whereas inclusion of AC 
Chair·car in the same trains has not been 
considered. I do not know wby the 
authorities turn a deaf ear to this request. 
Again at Madurai, the construction of 
three railway bridges has been pending for 
the last twenty years. At least this year 
they must COO'ltruct the railway bridge near 
Villupuram, because that leads to Madurai 
airport. There is a lot of traffic congestion. 

With these words, I conclude. 

MR. DEPUTY-SPEAKER: I am going 
to allow the Members to speak upto 6.30, 
I would request the Members to cooperate. 

SHRI K.D. SULTANPURI (Simla): 
Mr. Deputy Speaker, Sir, I support the 
Railway Budget presented by the hon. 
Railway Minister. I would like to place a 
few points before you. 

Himachal Pradesh is famous for pro-
ducing apples and potatoes. The concession 
given in freight on sugarcane should also be 
extended to apple and potato in order to im .. 
prove the economic condition of the farmers 
of Himachal ,Pradesh. Not even one foot 
of railway line has been extended in Simla 
after independence. Our Chief Minister 
bas promised to provide a sum of Rs. 10 
lakhs for BrBhampur-Rampur Bushahr 
railway line, but no action has been taken 
in tho matter so far. Similarly, a survey 
".. already been conducted rCiardiD8 

Jagadbarj·Paqntasahib railway link, where 
cement factories and an industrial estate 
have been set-up, but no action has been 
taken in this matter also. I request that 
the Minister of Railways should also be 
i ndueted as a Member of the Plan ning 
Commission so that he may be able to seek 
more and more (unds to implement tbe 
schemes meant for country's development. 
Similarly, Kalka-Parwanoo railway line was 
proposrd to be constructed. The Railway 
Minister had made a mention about it in 
the last session but this work has not so for 
started. J hope the Railway Minister will 
keep all these things in view. 

When there was British rule in India, 
there was a railway line between Sarhand 
and Nalagarh in 1926. But that track was 
dismentled as the people of the hilly region 
were agitating against the British rule and 
were forming Praja MandaI and raising 
their voice against the Britishcrs. When 
I wrote the former Railway Minister, Shri 
Kamla Pati Tripatbi about it, he said in his 
reply that the track was dismentled as tbere 
was no need of stones then. The stone was 
required for laying railway lines and that is 
why this line was laid there. Now I request 
the hOD. Railway Minister that he should 
pay his attention towards this. There are 
industries now, which may supply goods to 
the markets of Himachal Pradesh. I would 
request the hon. Railway Minister to restore 
the Railway line. I would also request the 
Railway Minister to extend the railway 
line from Ropar to Nalagarh so that people 
of Himachal Pradesh could be benefited. 

In addition to this, I would abo submit 
that suitable steps should be taken to com-
plete the work on on·going projects for 
construction of railway lines, about which 
the Railway Minister had referred to in 
his speech. 

I would also like to add that concession 
given to the sugar-calle growers, should aJso 
be ~x\endcd to other filfmers like vegetable 
growers, banana growers and apple growers. 
The farmers have to pay a very huge 
amount as rreight, as they have to transport 
their goods from far flung areas tbrougb 
trucks and other means of transport. I 
request that tbis concession should speci .. 
fically be extended to the people of hilly 
areas. 
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There is large scale encroachment on 
the surplmi railway land. When one goes 
from Kalka to DbarmpuT, one would find 
that persons belonging to opposition parties 
have constructed S to 6 shops each and 
they have managed to obtain a 90 )ear 
lease tbereon. This matter should be in-
vestigated and the responsibility should be 
fixed on the officers who are covering loss to 
the Railways. I would like to suggest that 
such surplus land should be distributed 
among the poor. 

The sleepers are brought from Himachal 
Pradesh and other States. It has been 
found that officers in collusion wilh con-
tractors approve the worn out and rotten 
sleepers for laying railway Jines. In this 
way a large scale bungling is going on. You 
should enquire into this matter. The 
Railway Mlllislcr's reco~d in the matter of 
lll]ministrati(ln has b<:en excellent. I hope 
that he will providr;: clean administration in 
the Railway Department also and strive to 
take the country forward. 

With these words, T support this Budget. 

[English] 
SHRl H.A. DORA (SrikakuJarn) : Hon. 

Deputy S(ll~aker, Sir at the very outset I 
mtlY be permitted to say that this is my 
first speech on the floor of the House, 
which is termed as trnaidcn speech'. 

At the very outset. I may be p:.:-rmitted 
to submit that the railway budget or the 
supplementary budget failed to reflect the 
hopes of the common m:w in India. In 
other words, the interests and cxpections of 
the common man arc exposed 10 manife:tt 
peril, if I may say so. 

1 may be permitted to bring fO the 
notice of lhe hOIl. Minister that Srikakulam 
district is a backward district. I hail from 
Srikakulam Parliamentary Cons!i tuency. 
My reverend gum Shri Rangaji WilS also 
elected from Ihe same constHu~ncy in the 
yeur 1967 as a Member of Parliament, and 
Rangaji knows what SrikakuJam dislrict is. 
There are innumerable villages in the dis-
trict and it has a population of morc Ihan 
twenty lakhs. The railway track that is 
there today, has been there from ils incep-
tion without any improvement. There is 
no improvement in the. stations of the dis-
trict. My revereD! guru Ransaji is aware 

that the people of SrikakuJam are very 
backward and the district is situated in the 
extreme northern part' of the State of 
Aodbra Pradesh. Most of the villages are 
not provided even with earthen roads. 
There was a revolution, which could Dot be 
termed as a green or a white revolution In 
the year 1969 in the said district. It was 
a bloody revolution. The existence of tbe 
district was not only known to the country 
in that year, but it was also known to the 
entire world. 

The people of Srikakulam District hav-
ing been fed up witb the attitude of the 
rulers and having been agitated for a long 
time to satisfy their basic needs, they 
thought that there was no other option 
except to bring about a revolution in that 
particular District through barrels of guns, 
This was known (0 the entire country in 
the year 1969; and the country is aware that 
para-military forces were deployed in the 
year 1969 to suppress that particular revo. 
lution. The money spent for the para-
military forces is much more thaD what it 
requires and it up more Ihan adequare for 
the development of this particular District 
during that period (1969-)972). 

Why I am submitting this point is that 
with this background 1 would like to bring 
to Ihl! notice of the hOIl. Minister that this 
District j~ a backward District and bad 
been very badly neg Ie ted by the emperors 
who ruled it, by the kings who ruled it. 
Even after indendence also, the govern-
ments in succession have nol taken care of 
this particular district. Therefore, I would 
like to suggest to the hon. Minister the 
following steps that may be taken in the 
light of the history 1 narrated before this 
August Body, 

There is a narrow gauge railway line 
from Naupada to Gunupur, which is situ-
aled on the Soulh·Eastern Railway via Par-
lakhemundi. That line was orignally held 
by erstwhile zamindars of Parlakhemundi 
which was subsequently purchased by 
BengaJ.Nagpur Railway Company. There-
after, it was vested with the Union Govern-
ment of IDdia, After independence, in and 
around Parlakhemundi Oirijans dwelt in 
ionumberable numbers. Ounupur was also 
surrounded by villages predominently in-
habited by Girijans. It connects two States-
ADdhra Pradesh as well as Orissa. Tbe, 
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agitated for this particular line to be 
converted either into a broad-gauge line or 
at least a metre-gauge line. Any amount of 
agitation had been made by but them, hither-
to no action has bee n taken by the Centra I 
Governmeni in this particu lar line. 

SHRI SOMNATH RATH (Aska) : I 
also support what the Hon. Member has 
sa id about the Parlakhemundi Railway line. 

SHRI H.A. DORA: Therefore, I 
request the hon. Minister to consider this 
in the light of not only the integration of 
this country but also in the inrerest of 
justice, this particular aspect may be taken 
into consideration_ And that apart, 
Srikakulam is a town, is the headquarter of 
Srikakulam District; it is situated 10 km 
away from Srikakulam road, which is the 
railway station. There is also an agitation 
to extend the railway line upto Srikakulam 
Town, but no action has been taken so far.' 
I would request the hon. Minister to extend 
the line from Srikakulam road to Sri-
kakulam town which has not hitherto been 
connected with tbe railway line. Thank 
)ou. 

[Translatio,,] 

SHRI GIRDHARI LAL VYAS 
(Bhilwara) : Mr. Deputy Speaker, Sir. I 
rise to support the Railway Budget. As 
there is shortage of time, I would put 
before you just a few points only. 

The Railway Minister has nol made 
my provision for the creation of new 
Zones. 

Our State, Rajasthan is the most back-
ward State. Madhya Pradesh and Gujarat 
are also backward States. In all these 
three backward States, there are metre 
gauge lines. There has not been any ex· 
pansion of this metre gauge system. You 
have not provided any new metre gauge 
railway line. A ~urvey for one broad 
sauge line and two metre guage lines was 
undertaken. How could these surveys be 
implemented when you have not given your 
clearance to it. We have bigh hopes (rom 
the Railway Minister. Just as be had 
developed Haryan8, he sbould develop 
Railways alao. I would request that out 
of thoac lUrvey, survey for a broad gaulC 
line from Kola to Deolarh may please be 

approved and this Rai Iway line may be 
constructed. If it is not possible to give 
clearance to all the three suvreys i.e., from 
Kota to D:ogarh, Toda Rai Singh to 
Nathdwara and Lambia to Beawar, clear-
ance may at least be given to Kota-Deogarh 
broad gauge line. If provision cannot 
be made ill this year's budget, it must be 
made in the next year's budget so that 
people could feel that we have done some-
thing for them. If our demand goes un. 
heeded, who will note for us. If you 
want us to be elected, clearance may be 
given to a broad gauge line from Kola to 
Deogarh. It will provide a link to 
Ahmedabad via Udaipur and thus, entire 
area would be covered. 

Many minerals like mica. zinc. rock-
phosphate, marble, sandstone, asbestos 
and chalk are available there. There is 
an urgent need for laying this railway 
track. It is my humble submission to you 
that our request may be granted. 

The oldest loco-shed is at Ajmer. 
Railway-coaches and wagons are repaired 
there. A Jot of repair work is done there. 
We have been demanding for long that a 
factory for bui Iding coaches for meter 
gauge liDe may be set up there. As a 
broad gauge coach factory is not being set 
up there, at least a metre gauge coach 
factory may be sut up there. There art 
loco-sheds at Jaipur, Ajmer, Bikaner and 
Jhodhpur. If a coach factory is set up 
at any of these places, there may be jJ lot 
of develop-ment there. 

Gulampur slation is a flag station-and 
a station has been given· to convert it into 
a full fledged station, but work has not 
been initiated in this direction. It is an 
industrial area. Three or four mills have 
been set up there. A textile mill has also 
beeD set up there. It should be converted 
into a full fledged station at the earliest. 

Similarly, sanction has been accorded 
to convert Bhilwara station into a first 
class station and some money has also 
been spent for this purpos~. But complete 
facilities have not been made available 
there. Bhilwara is the biggest district and 
it is district headquarter also. Ita popula-
tion is not lesa tban J ,50,000 and it is all 

industrial area also. Amenities of a nr¥t 
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class sta lion should be provided at that 
statioD immediately. 

Bhojras and Rupahali stations are very 
close. The passengers board the trains 
from Bbojras station and nut frOlD 
Rupahali Slution. Even if this station is 
abolished, it will not make my difference. 
Bbojras is a nag station. It should also 
be converted into a full fil!dgl!d statiun. 
You have appointed a contractor there 
for the sale of the tickets. He charges 
SO paise extra on each ticket. Arrange-
ments should be made to check this irregu-
larity. After converting Bhojras into a 
full fledged station, 581 Up and 582 Down 
trains should be proviul!d a stoppage there, 
as many big businessmen go 10 far away 
places from this station. The people going 
to far away places for business and trade 
experience gera t difficulty. 581 Up and 
582 Down trains should, therefore, be pro· 
vided a stoppage there. Secondly, Raila 
haa been converted into a full fledg~d 

Itation and all the facilities have been pro-
vided including the railway line and station 
building, but 71 Up and 72 Down trains 
do not stop there which causes great incon-
venience to tbe people of the area. I wiU 
therefore, request that 71 Up and 72 Down 
trains should be provided a stoppage 
there, which will provide much relief to 
tbe people. Regarding Meenakshi Express, 
my friend Balkavi had said that it should 
be operated for five days in a week. 
Meenakshi Express is the only express 
train in our area and it should be operated 
on all the days of the week. If it is not 
run daily, the necG of our people would 
not be met. It is, therefore, my request 
tbat Meenakshi Express should be operated 
daily so that people can get the maximum 
benefit. You have been kind enough to 
reduce the fare hike from 12.5 percent to 
10 percent, but my demand is different. It 
will not make any ditrc:rence if fares of 
First class and A.C. class are are raised by 
25 percent instead of 12.5 percent, but 
the hike for second class in Mail, Express 
and ordinary trains should be further 
reduced. It should be reduced from 10 
percent to 5 or 6 percent which will benefit 
the COlDmon people and the demand of the 
people will aslo be met. It II reduction Is 
made, Ihe pcople who ar~ saying that it 
would create inflation and difficulries, wiJI 
also be satisfied that it would not lead to 
price rise. If the Govermeot fecls tho 

difficulties of the people, a reduction &hould 
difinitely be made. Similarly, tbe in-
crease in fares for travel upto 50, 100 and 
150 kms should also be reduced. There 
should not be any increase at all. The 
freight hike and surcharge of )0 percent 
in essential items and the items used by 
the poor, specially on food articles needs 
to be reduced. The massive mandate, 
which we have received, has raised the ex-
pectations of t he people very much and if 
this will be our attitude, the people wiJJ 
definitely doubt our intentions and it would 
affect our efforts to raise the standard of 
Jiving of our people. Keeping in view 
all tbese things and with a view to helping 
the poor and to control the inflation, it is 
necessary to reduce the hike in fares and 
freights. I think that some specific steps 
would be taken in this direction. I hope 
the hon. Railway Minister will certainly 
consider the points raised by me and at 
'least railway line from Kota to Deogarh 
will definitely be sanctioned. 

In the end, I would like to mention one 
more point that previously a first class· 
coach coming from Khandwa was attached 
at Cbittur, which milY be rt!~torcd so that 
people of Bhilwara and Chi £lor could get 
the fad lity of reservation. With these 
words, I support this budget. 

SHRI RAMDEO RAJ (Samastipur) : 
Sir, you have been kind enough to give me • 
two minutes, time to speak. I would 
like to draw your attention only to tbe 
urgent problems wi th regard to my own 
constituency, Earlier, there was a D.S. 
office in my constituency-Samastipur, 
which was shifted from lbere all of a 
sudden. There i.s a strong resentment in 
the people of tha t area on this score. 
Therefore, I would request the hOD. 
Minister of Railways that D.S. office in 
Samastipur may be reopened for which 
a spacious building alrtadd exists there, 

My second point is that SathajagBt, 
Samastipur, Pusa, Muzaft'arpur and Sarai 
Railway lines should be brought under 
Samastipur Division in order to have 
efficient management. It is a sad commen. 
tary that even the Western signal cabin of 
Samastipur is Dot under the Samastipur 
Railway Division. 

Mo~t important point is that there 
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were 3800 workers working in Samastipul' 
Railway Factory in 1981. But, at present, 
only SOO workers are worki ng there. Some 
of the employees have been transfered else-
where which, you can understand, is a 
gross injustice to them. J would request 
tbat justice muy be done to them and all 
the workers my be provided with jobs. You 
know there have been as many as five 
Railway Ministers from Bihar and late 
Satyanarayan Babu and Lalit Narayan 
Babu were two or tbem. For the develop· 
ment of North Bihar, it i; necessary that 
store depot at Samastipur should be expan-
ded to facilitate repairs of broad Kauge 
and narrow gauge railway lines, bogies 
and engines. I would like to draw the 
attention of the hon. Minister to accord 
approval to Indira Railway College which 
is pending for a long time. Tht! Central 
Government should accord recognition to 
it so that the railway employees could 
benl:fit. Besides, concessional hostels' 
should be constructed for the dependents 
of the railway employees. Diesel Engine 
Factory and a Railway Shed, which have 
been approved by the Railway Board, 
should be constructed in Samastipur. A 
provision has been made for concession 
of 50 percent to the students after 1000 
kilometres in the Railway Budget. I 
request that the distance limit may be 
reduced to 500 kilometres. Special con-
cession may be given in respect of students 
belonging to weeker sections of society. 
There is no question of incuring loss if the 
work is done with sincerity and devotion. 
If you pay attention to the convenience 
of tbe people, they would cerfainly accept 
the burden of tbis loss gladly. The hike 
in freight affec~ the common man. In such 
a situation we shall have 10 look into their 
difficulties. The hon. Minister of Railways 
has been nn efficient administrator. I 
would request him to show some miracle 
so that the aspiration of the people of the 
country are fulfilled. Witb these words, 
I concJude. 

[EngliSh] 

MR. DE.PUTY SPEAKER: I have 
received intimalion from Members Sbri 
Suresh KUfUp. Shri A.K. Sahu. Shri 
SaiffudiD Choudhury and Shri Vijay Kumar 
Yadav, of tbeir intention to speak on the 
Appropriation (Railways) Bill In this 
cODnection, I would rCnJn.d the Members 
tbat such intimations should bave been 

Sfllt by 10 A.M. so that tbe Minister for 
Railways could find out the POSilioD in 
respect of the points to be raised by the 
Members. Anyhow, in Ihis special case 
I am asking them to speak now (or two 
minutes each. They can put the points 
and the Minister can answer those points. 
Now Shri St.;resh Kurup. 

SHRI SURESH KURUP (Kottayam) : 
Mr. Deputy Speaker. Sir, 1 shall confine 
myself to the points. Taking the national 
average into consideration, I would like 
to point out that only one·third of the 
national average of the total route is there 
ir. Kerala. Even if aU the proposals put 
forward by the Kerala Government and 
other proposals before the Central Govern-
ment are taken up and completed, our 
rail routp, lenglh would not be up to the 
national average. For the mu~h-talked 

about Ernakulam·Kayangulam line, a very 
litll~ sum, has been provided in the 
Budget. There is a line from Kcarla pass· 
ins through different States. You know 
that Himsagar Expres'i is supposed to be 
running on the largest route in India, that 
is, flOrn KanYJkumari to Kashmir. There 
is not even a pantry car provided in the 
Himsagar Express. I humbly request that 
sufficient catering facilities should be pro. 
vided immediately in the Himsugar Express, 
which is the longest distance train in 
India. 

In Ihe Bombay .TaY~lllti from 
Trivalldrum to Bombay, there arc 110 cater-
ing facilities and thr bogies arc old. In 
fact, all thl! old bogies arc given to Kerala 
for all thr trains, including the prestigl.'Ous 
trains like the Himasagar Expre~s. 

There is a train plying from Eroakulam 
to Trivandrum, know as the Executive 
Express. Up to the Lok Sabha clectiona, 
it used to stop at Changanasseri, 
Thiruvella, Mavelikkara and Kayamkulam. 
Immediately after the eJections, all these 
stops were withdrawn. I request that all 
these stops may be r{"-introduced. 

SHRI AJiT KUMAR SAHA 
(Vishnupur) ~ I have already submitted Illy 
suggestions to the hon. Minister. So, I 
do not want to speak now. 

SHRI SAIFUDDIN CHOWDHURY 
(Katwa) : Sir. I want to draw the atten-
tion of the Minister to certain demand. 
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of West Bengal, which bave been raised 
by the Government of West Bengal also. 
These are the minimum demands, about 
which tbe people of West Bengal were told 
that the Central Government will take up 
and complete these projects. These are : 
Disb·Tamluk broad-gauge line, Buj Buj· 
Namkbana broad-gauge line, construction 
of the Raniganj·Mejia line aDd electrifica-
tion of Bandel-Karua line. These are the 
(our immediate demands, about which 
promises were given earlier. So, I would 
request she Mini§ter to take up these pro-
jects in right c:arnest. 

Secondly, 500 doctors are working in 
the Railways on an ad hoc basis. I know 
you have your difficulties in making regular 
appointments through the UPSC. But 
this ad hoc ism should Dot continue. So, I 
would request the railways to make them 
permanent unlil they are able get to doctors 
through the UPSC. 

Thirdly, by the application of st:ction 
14(2) of tht: Railway Act, any employee 
of the railways can be sacked wi thout a 
cbarge-sheet. This is the most primitive 
stction. I would appeal to the Minister 
to repeal this provision of the Act and 
live natural justice to the railway 
employees. 

[Tram'lation] 

SHRI VIJAY KUMAR YADAV 
(NaJanda) : Mr. D~PLlty Speaker, Sir, I 
would like to raise two or three important 
points on Railway Budget. First of all, 
I would like to say a few words about 
railway c1eClflfkation. The railways 
should frame its policies in such a manner 
that they must appear to be framed with 
a view to actually serving the people. Mr. 
Deputy Speaker, Sir, tbe Howrah·DeJhi 
raiJway line has been electrified between 
Howrah and Asansol but the section bet-
weeD AsansoJ and Mugalsarai is yet to be 
electrified. The further section between 
Musalsarai and Delhi is also electrified. 
As a result, the engine is required fO be 
changed at two places which affects the 
speed of the trains leading to delay of 
about two hours. Although a d~cision is 
this rc,ard was taken by the Governmtnt 
maDY years 8g0. Yet no action has so far 
been taken in this direction. Therefore, 
my first request is tbat the section between 

Asansol aod Mugalsarai of DeJhi·Howrah 
Railway line should be electrified. 

Another point, which' I went to raise 
about laying of new railway lines is that 
it should not be based on political consi-
deration or on the consideration of nursing 
of one's own constituency. 

In our Bihar State, Rajgir is a very 
famous place. There bas been a long 
standing demand for a railway line bet-
ween Rajgir and Bodb Gaya and another 
between Islampur and Bodh Gaya. Yet 
another railway line between Bihar and 
Varsaliganj needs to be laid. I think. 
this is a very important place and the hon. 
Minister of Railways should pay attention 
to it. Survey of this line was conducted 
many years back, but it was told that it 
would not be a viable unit. I do not 
know, how this conclusion was arrived at. 
If u line between Rajgir and Bodh-Gaya 
is laid, it will be viable. 

There are complaints from all quarters 
about the catering services in the trains. 
The contract system, which we have in fhe 
railways, should be completely abolished, 
and the railways should take it over at the 
places where it exists at present in order 
to improve it and make it accountable. 

In our area, Bakhtiarpur and Rajgir are 
very important religious places. Pawapuri 
of jains and Rajgrih of Budhists are 
situated there. I demand tbat stoppages 
may be provided for Tinsukhia Mail lind 
Deluxe trains at these places. 

At the sametime, the former Members 
of Parliament who have lost, should be 
prO\'ided free railway pass. J had also' 
asked a question on this issue. but no 
specific assurance has been given in reply 
thereto. I hope, the Minister of Railways 
wiJ) pay attention towards it. 

[English] 

THE MINISTER OF RAILWAYS 
(SHRI BANSI LAL) : Mr. Deputy Speaker, 
Sir, not many new points have arisen 
since I replied to the Debate on Railway 
Budget in the afternoon. or course, some 
small new poiDts have beeD raised. 

Shrimati Usha Praksh Chaudhari 
referred to tbe crimes in Railways. Tbo" 
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pGSitioD is that the law and order is a 
subject of the State and whatever we can 
do is to seek the help of the State Govern· 
ments in this connection; and whatever 
help tbey render to us, we are availing that 
to lee tbat such incidents are obviated. 

SHRI VIlA Y KUMAR YADAV : RPF 
themselves are commiting crimes. 

SHRI BANSI LAL : Another point was 
raised by Shrimati Vdyawati Chaturvedi. 
She wanted that the concession given to 
youth should be applicable to a group 
cven of five persons. I accept her suggestion 
but it will be applicable to a group of six 
and more. 

SHRIMATI VIDYAWATI CHATUR· 
VEOI (Khajuraho): I had raised 
another point regarding Lalitpur to Banda-
Khairada Junction. 

SHRI BANSI LAL: I will examine 
tbat. 

She has already pointed out that the 
hon. Members want that the faif and 
freight should be reduced, but at the same 
time they say that some new railway lines 
should be started, or they ask for conversion 
from metre gauge to broad gauge or 
something else. That can be done only 
when money is available; and money can 
be made available only by increasing the 
fare and freight charges. 

A new point arose regarding the 
absorption of casual workers. We are 
absorbing the ca:iua) workers in a systematic 
manner. 

SHRI NARAYAN CHOUBEY: There 
are cases where many persons have died 
before they are regularised. 

SHRI BANSI LAL : CPM people want 
to make political use of everything, but I 
can assure you that they will never be able 
to exploit these things. 

SURf NARAYAN CHOUBEY: Is it 
political, Sir? 

SURI BANSr tAL: They are always 
out to txploit the political sifuation. 

SHRI NARAYAN CHOBBEY: Many 

persons have died as casual labourers before 
they were regularised. Let him say no. 

SHRI BANSI LAL : Shri Mool Chand 
Daga talked about the RPF and the Railway 
Police. He pointed out that thieves are not 
caught and the culprits are not brought to 
books. Even the goods stolen from the 
railways are got recovered. To some extent 
we are trying our level best and some of 
the goods are recovered. and some people 
are killed in exchange of fire sometimes 
while the RaHway Protection Force people 
have to fire in their self·defence and some 
properties are recovered from them, and 
some properties are recovl!fed from thieves 
even outside the railway boundary as well. 

Shri Daga pointed out that by maintain-
ing punctuality of the trains fuel can also 
be saved. I agree with him and we are 
trying our level best to bring punctuality 
in the running of trains. 

About Bihar many demands have comet 
but none of them is new. ShriVijay Kumar 
Mishra from the Opposition Benches has 
pointed out that Bihar had privilege of 
having four RJilway Ministers. I think 
after having four Railway Ministers, Bihar 
people should have no complaint. 

Shri Sultanpuri pointed out about 
encroachment on the railway land. I will 
get that particular calle examined and Shri 
Suresh Kurup said about the percentage of 
rail route in Kerala. Kerala is well placed 
in the percentage. The percentage is 23.56. 
It is very well placed, although not like 
West Bengal which has 41.98 percent. 

SHRI NARAYAN CHOUBEY: What 
about Punjab ! 

SHRT BANSI LAL : Punjab has 42.47 
percent. You are the second best and stiJI 
are kind? 

Then, Shri Kurup also mentioned about 
the dining car in liimsagar Express. I will 
get it examined. 

About the catering system, I agree that 
there are lots of complaints. About the 
cateriog system we have not been able to 
improv! much of it. Sir. r will try my best 
to see that the ca tering system is improved. 
Whatever possible ways can be adopted. we 
will do tbat, but we wi II improve the 
catering system. 
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lTralU/alion] 
SHRt NARAYAN CHOUBEY : Some· 

time travel is a train, pleas!", 

SHRI BANS[ LAL: The catering on 
your side may be faulty. But in Western 
Railway, the catering service i~ alright. 

[En,Jish] 

SHRI NARAYAN CHOUBEY : All the 
Haryana people are in Bengal ... 

(Interruptions) 

SHRI BANSI LAL: Sir, with these 
words, I cOllclude. 

MR. DEPUTY· SPEAKER : I shall now 
put the Resolutions regarding the 
constitution of the Railway Convention 
Committee, 1985, moved by Shri Bansi Lal 
to the vote of the House. 

The question is : 

ClThat this House do reRolve that a 
Parliamentary Committee consisting 
of 12 members of this House, to be 
nominated by the Speaker, be 
appointed to rcvi,'\Y the rate of 
dividend which is at prescnt payable 
by the Railway Undi!rlaking to 
Genera I Revenues as well as other 
ancillary matters in connection with 
the Railway Finance via-a· vis the 
General Finance and mnkt! recom· 
mendations thereon." 

The ReJolution was adopted. 

MR. DEPUTY -SPEAKER The 
question is : 

"That this House do recommend to 
Rajya Sabha to agree to associate 6 
members from Ra,iya Sabha with the 
Parliamentary Committee to review 
the rate of dividend which is, at 
prescnt payabie by the Railway 
Undertaking to General Revenues as 
well as other ancillary matters in 
connection with the Railway Finance 
vis·a.vis the General Finance and 
make recommendations thereon and 
communicate ~he names of the 
members so appointed to this House." 

The a'$olutlorJ Wtu atJopttd. 

MR DEPUTY -SPEAKBR : A number 
of cut motions have been moved by Members 
to the Demands for Grants (Railways) for 
1985·86, (shall put all the motions to 
the vole of the House together unless any 
hon. Member wants that his cuI motions 
be put speara tely. 

Allihe cut motions were put and negatived. 

MR. DEPUTY·SPEAKER : I shall now 
put the Demands for Grants (Railways) for 
1985·86 to the vote of the House. 

The question is : 

"That the respective sums not 
exceeding the amounts shown in the 
third column of the Order Paper be 
gran!ed to the President of India 
out of the Consolidated Fund of 
India, to defray the charges that will 
come in the course of payment during 
the year ending the 31st day of 
March, 1986, in respect of the heads 
or demands entered in the second 
column thereof againts Demand 
Nos. 1 to 16." 

The mOlion was adopted. 

MR. DEPUTY·SPEAKER : r shall now 
put the Supplementary Demand~ for Grants 
(Railways) for 1984-85 to vote. 

The question is : 

"That the respective supplementary 
sum~ not exceeding the amounts 
shown in the third column of the 
Order, Paper be granted to the 
President of India out of the Consoli-
dated Fund of India to defray the 
charges that will come in course of 
payment during the year ending tbe 
31st day of March, 1985, in respect 
of the heads of Demands entered in 
the second column, thereof-

Demand Nos. 1 t 3, 4 aod 7 Co 13." 

The motion was adopted. 

MR. DEPUTY ·SPEAKER: The Sup-
plementary Demands for Grants (Railways) 
for 1984·85 are passed. 


